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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 107 OF 2026
IN THE MATTER OF:
RAGHVENDRA PRATAP SINGH ...... APPLICANT

4 PAY VERSUS

| STATE OF UTTAR PRADESH & ORS.
J - RESPONDENT(S)

REPLY ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD

I, Ramesh Kumar Singh, aged about 44 years, S/o Shri
Bal Ram Singh, presently posted as Regional Officer,
Uttar Pradesh Pollution Control Board(hereinafter
UPPCB), Sonbhadra do hereby solemnly affirm and
declare as under;

1. That I in the above noted capacity, am well
conversant with the facts and records of the
present case, hence am competent to swear this
affidavit.

2. That the present reply is being filed in compliance
of the order dated 23.02.2026 passed by this
Hon'ble Tribunal in the present Original Application.
The answering Respondent has acted with due
diligence and promptitude and has ensured
compliance of the directions issued by this Hon’ble
Tribunal through coordination with the Uttar
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Pradesh  Pollution Control Board and other
competent authorities. The contents of the present
reply are based on official records and

communications received from the concerned
departments.

3. That this Hon’ble Tribunal on 23.02.2026 directed

as follows:

"..6. Prima facie the averments made in the
application raise substantial questions relating to
environment arising out of the implementation of the

enactments specified in Schedule-I to the National
Green Tribunal Act, 2010.

7. In view of the facts and circumstances of the case,
we consider it appropriate that a Joint Committee be
constituted with direction to verify the factual position
and to suggest appropriate remedial measures,

8. Accordingly, we constitute a Joint Committee
comprising of representatives of Uttar Pradesh State
Pollution  Control ~ Board (UPPCB) and District
Magistrate, Sonebhadra and direct the same to meet
within two weeks, undertake visits to the Site, look
into the grievances of the applicant, associate the
applicant and representative of the concerned project
proponent, verify the factual position and to submit

its report within one month suggesting appropriate
remedijal measures.

9. The District Magistrate, Sonebhadra will be the
nodal agency for coordination and compliance

regarding submission of the report of the Joint
Committee.

10. In view of the averments in the application, we
also consider it appropriate to have response of (1)
State of Uttar Pradesh through Principal Secretary,
Environment,  Forest and Climate  Change,
Government of U.P.; (2) District Magistrate,
Sonebhadra; (3); Uttar Pradesh Pollution Control

\


HP
Pencil


/

%

Board (UPPCB) through Member Secretary and (4)
M/s NCL Dudhichua through its Chief Executive
Officer, Sonebhadra who are impleaded as
respondents no. 1 to 4.

11. The Registry is directed to prepare and attach
memo of parties to the application and to issue
notices to respondents no. 1 to 4 along with copy of
the original application and documents attached with
the same.

12. Replies/responses may be filed by respondents
no. 1 to 4 within two months.

13. List on 21.04.2026 for further consideration. ...",

4. That pursuant to the said order dated 23.02.2026,

a Joint Committee comprising of representative of
District Administration and Uttar Pradesh Pollution
Control Board, inspected the site & Project namely
M/s Northern Coal Field Limited Dudhichua Project,
Dudhichua, Sonbhadra on 10.04.2026, Copy of
photographs taken at the time of inspection is
being enclosed herewith and marked as

Annexure-1.

A copy of Joint Committee report in respect of
inspection dated 10.04.2026 is being enclosed

herewith and marked as Annexure-2.

/'5. That as per above the joint Committee report,

following facts/observations were found during the

\

Joint inspection:-
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The above concerned Coal Mining project is has
been in operation since 1984. The project
produces approximately 15.5 million tons of coal
per year using the opencast mining process.
Currently, coal production is taking place in the
Chilkatand village, Tehsil-Waidhan, Singrauli
district (Madhya Pradesh).

The said opencast coal mining project is located
and operated within the border area of

Sonbhadra District in Uttar Pradesh and
Singrauli District in Madhya Pradesh. The project
has obtained separate environmental
clearances/permissions/Consents for the area
from the Madhya Pradesh Pollution Control
Board and the Uttar Pradesh Pollution Control

Board or from concerned Departments.

At present, mining work is not being done in the
mining area covered under the state of Uttar
Pradesh due to exhaustion of the quantity of
mineral (coal). The works related to offices,
workshop,  coal handling plant  and
transportation of coal are being done under the
area of Sonbhadra district of Uttar Pradesh.

That the inspection further establishes that

adequate air pollution control systems have
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13
been installed at all major emission points. The
details of such systems are tabulated
hereinbelow:-

Sr. | Air Pollution Source | Air Pollution Other
No. Control System
(APCS)
. | Coal Crusher Unit-1 | e Multi- Stack (20 meter Heightof
‘ Cyclone Dust | above Ground Level)
5 Coal Crusher Unit-2 collector with | Stack (20 meter Heightof
) Fixed Water | above Ground Level)
3 Coal Crusher Unit-3 Sprinkling Stack (20 meter Heightof
) Mechanism. | above Ground Level)
4 Coal Crusher Unit-4 |e Anti-Smog Stack (20 meter Heightof
) Guns above Ground Level)
5 Coal Crusher Unit-5 Stack (20 meter Heightof
) above Ground Level)
6. Wharf-Wall -
7. | Coal Stock Yard -

v. It is further submitted that for dust suppression
regular water sprinkling is done on haul road
and to control dust emission from process of
Coal Handling Plants/ Crusher Units Water
sprinkling is done on regular basis, Also 08 Nos.

/f’;?\(\» \Ms\/- fixed Fog Canon also established.Further, 02

[‘é i i B Nos. Mobile truck Mounted Fog-cannon with

fery

i | S water sprinkling tanker, Road Sweeping

‘\K‘%ﬁ\‘::’:!ﬁés;;b:;;:x_- #  Machines also established to control dust
N o _ o . . .
\E{}ii emission. During inspection above, Air Pollution

Control Measures were found operational.

\


HP
Pencil


14

vi. Quarterly Environment Monitoring Report of
October,2025, & January, 2026 has been
submitted by M/s NCL Dudhichua Project,
Dudhichua, Sonbhadra which was conducted
through Coal India CMPDI has confirmed that
Ambient Air, Drinking Water, Effluent Water &
noise Quality are within the prescribed limits.
True copy of Quarterly Monitoring Report is
being enclosed herewith and marked as

Annexure-3.

vii. As a green Belt above project has developed
Miyawaki pattern Afforestation during FY 2021-
22 to 2025-26, in total area 1.5 Ha of 52500
Nos. of Plants (UP Part) and General Plantation
of 226375 Nos. of Plants in U.P. Part. A
Photographs of Miyawaki Plantation is being

attached as Annexure-4.

viii. That as regards Industrial Waste Water pollution
control, the unit has installed an Effluent
Treatment Plant (ETP) which was found to be

operational during inspection, and the treated

water is being reused for green belt and water

Prasiddha Mt Soney

{s gy

i sprinkling/dust suppression  purposes. No
~ discharge of untreated effluent was observed
during inspection. The analysis of treated water

samples is awaited.
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Further,2 Nos. Surface Water samples of Balia
Nala, which is nearby NCL Dudhichua collected
and analysed by the Regional Office of UPPCB

and report is awaited.

That the unit in question is operating with all
requisite statutory permissions and consents
issued by the competent authorities from time
to time. In this regard, it is submitted that the
Ministry of Environment, Forest and Climate
Change, Government of India has granted
Environmental Clearance to M/s NCL Dudhichua
Project, Dudhichua, Sonbhadra vide letter no. J-
11015/381/2008-IA II(M) dated 10.12.2008.
True copy of Environment Clearance granted by
Government of India dated 10.12.2008 is being

enclosed herewith and marked as Annexure-5.

The unit also holds valid Consent to Operate
under the Water (Prevention and Control of
Pollution) Act and Air (Prevention and Control of
Pollution) Act issued by the State Board vide
reference No. 192611/UPPCB/Sonbhadra
s(UPPC BRO)/CTO/both/SONBHADRA/2023
dated 13.11.2023. True copy of Consent to
Operate is being enclosed herewith and marked

as Annexure-6.

\
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xii. It is further submitted that the said industry has
been granted authorization for handling
hazardous waste, including collection, storage,
transportation and co-processing of hazardous
and other wastes, by the State Pollution Control
Board vide reference no. 23580/UPPCB/
Sonebhadra(UPPCBRO)/HWM/SONBHADRA/202
4 dated 02.02.2024. True copy of authorization

is being enclosed herewith and marked as

Annexure-7.

xiii. Above, Coal Mining Project under Corporate

Social Responsibility(CSR), organisedvarious

activates time to time. PP also provided details

reg. done activities under done under (CSR) for

FY-2024-25, which is being enclosed as

Annexure-8.Further, for Monitoring of CSR

activities “CSR Reporting Portal” has been

/< k»\@ \);\A W developed.

Y A Vk‘-
) /%6. That further, similar nature of OA is pending before

., [ <
PRy /' this Honble Tribunal in the matter of Original
LY ppplication No.  240/2024  (IA  No.437/2024)
Singrauli Pradooshan Mukti Vahini Versus Union of

India & Ors and above project under this pending

v

case.




7. That in view of the foregoing, it is respectfully
submitted that the answering Respondent has duly
complied with the directions issued by this Hon'ble
Tribunal and has taken all necessary steps to
ensure environmental compliance by the unit in
question. No further cause of action survives

against the answering Respondent.

The above facts are being placed for kind consideration

/

DEPONENT

of this Hon’ble Tribunal.

VERIFICATION
I, the above named deponent do hereby verify that the

contents of above affidavit are true to my information
derived from official record.

VERIFIED ON THIS THE 18"DAY OF APRIL, 2026 AT
SONBHADRA, U.P.

: . U
3\/( %\pM <\ “ Q

- DEPONENT

i,\ \p \ N p ’

\@ \\ N Humeadh © -
\.\% \\\——-”‘J’ \‘::‘\:.‘ v-,:‘" inﬂ sacenmm. S ,W’\:
N e OF vy L \ . ,' A O R \ m ......

w-w o 1as been identified by S u ............ o
i \ppeared before ME 0N Loz v
" certfied that heishe understands O ot ,,

o St mentioned in the atfidavd
Amintstered nath to hm . \;’\4 .
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Annexure-1

Site Inspection Photographs of Joint Committee inspection
done on dated 10.04.2026 of M/s Northern Coal Fields limited
(NCL) Dudhichua Project, Dudhichua District-Sonbhadra

: ’f ; % i Powered by No

Fig:- Sampling of final Outlet of ETP of M/s NCL
Dudhichua Project

ETP
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Vald Nedr Hia fandlr |

Fig:- Sampling of Balia Drain Near Hanuman

Fe . o

Mandir, NCL Dudhichua

T|: 0-64 ;
Note: NCLI Dudhicuaa CHP e

Fig:- Anti-Smo

4

g Gun Sprinkling in CHP

Fig:- Water Sprinkling Mechanism at Coal Crusher
Unit

19
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Conveyer Belts

Fig:- Water Sprinkling on Road

Fig:- Transportation of Coal through Covered

Fig:- Transportation of Coal through Covered

Conveyer Belts

eeping Machine

mounted Smog-Gun
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G Al H ST 3T
g S BRa e, 98 il § femnie aikfSmer Teitae

T&T— 107 /2026 MEd— TA9 Rig 9 SR U 99 T4 39 ¥ giRkd
3 &6 —23.02.2026 & U # WG AT B ST AT |

o AT I ERT v, wF facen § faaRei= yavv-

1. 79+ I 8Ra Qe 98 fieel # faareim oiRfS\ar twiiae
TIT—107 /2026 Tgd—s Udd R 99 IR US¥ I UG Y H UG 3mewr
a6 —23.02.2026 (Fe™™dH—1) & T e fAFad &—

"...6. Prima facie the averments made in the application raise
substantial questions relating to environment arising out of the
implementation of the enactments specified in Schedule-I to the National
Green Tribunal Act, 2010.

7. In view of the facts and circumstances of the case, we consider it
appropriate that a Joint Committee be constituted with direction to verify
the factual position and to suggest appropriate remedial measures.

8. Accordingly, we constitute a Joint Committee comprising of
representatives of Uttar Pradesh State Pollution Control Board (UPPCB) and
District Magistrate, Sonebhadra and direct the same to meet within two
weeks, undertake visits to the site, look into the grievances of the applicant,
associate the applicant and representative of the concerned project
proponent, verify the factual position and to submit its report within one
month suggesting appropriate remedial measures.

9. The District Magistrate, Sonebhadra will be the nodal agency for
coordination and compliance regarding submission of the report of the Joint
Committee.

10. In view of the averments in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through Principal
Secretary, Environment, Forest and Climate Change, Government of U.P.; (2)
District Magistrate, Sonebhadra; (3); Uttar Pradesh Pollution Control Board
(UPPCB) through Member Secretary and (4) M/s NCL Dudhichua through its
Chief Executive Officer, Sonebhadra who are impleaded as respondents no.
1to4.

11. The Registry is directed to prepare and attach memo of parties to
the application and to issue notices to respondents no. 1 to 4 along with
copy of the original application and documents attached with the same.

12. Replies/responses may be filed by respondents no. 1 to 4 within
two months.

13. List on 21.04.2026 for further consideration. ...".

é\,wbl»qu gmql'\ L \&( Page 1 of 5
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A S BRA e, A3 fieel H foureim aiRRME vwliee™
IT—107 /2026 Tgd— Udd R 99 SR USY I UG Y H UG 3mewr
fami—23.02.2026 gRT Wfdd wg<h AAfd H e gemas &1 afdfFes &)+ &g
fAIeeN), |Avs T SURTRIGRI, §al, |vs T IR Uael Hguul FRiF are
@ g = g de IAEd, a9 gRI A USRI, SR UQW UGyl
=0T, ATeg bl I fbar T ey

A TR 8RA 3ifdaRor, 98 facell gRT IR *Mewr feAid—23.02.2026 STRT 31T
S AU | Hefid RISl H™ Aled Bleblesd o0, GEIGa, Uloide, g&rga,
SUG—AMYE BT Wl R §gw Affd gR1 376 —10.04.2026 BT fhar AT
fRIeror & I ford T BT Horid B (Fee—2) |

H10 MY B8R AfBRoT, g el gRT Uk a7as {6 —23.02.2026 & AJUTAA
H R0 & SR U T a2y e -

Aqd AfdT Prawiced foo, gEIgen, Uolae, JEIG, SHUS—HAME Bl
faraoT—

S GRS TP Il ATST SERT © dAT 94 1984 X FATfoId & | ST gRT AT
155 HIfelI9 e /d9¥ &1 &R 9 BIdd AT T S U9 Bike AT ufhar grr
far ST Bl 999 H Bl SR BT BRI UH-FRIeders, dgdid—ded,
SHYE—RITRIT (Fed ween) &5 # fdhar S &1 2|

Sdd MU BRE HId ARHT RIS S090 & SHUS—AEYE Ud HOYO b
SHUE—RIRIG & WM &F 7 9d ©7 |9 Islied U4 ddlfdd 8 Sdad
ORATST §RT HOYO UGNl =0T 9IS a1 3040 UgyuT =T a8 | Hafid &3 2q
gIh—YeId TATaRUI P / AT / AT U &I Sl ¢ |

IO H B090 9T W H SFRIIG MBIfed WA &5 H WSl (Pl ol AT A
B M @ BRI 9qHE H WH B A8l fhar Sar g1 S0%0 & S ue—AMNE ©
AT UG BIATTd, dheMT Il BUSfolT Wiie Ud HIdel & URdIed AHfRrd drd
fod < ® B

o IIY UGNl fAAFOT Feawen &1 faaror—

. SHIs H WUa A= 9y uguor Akl W RIUT arg Ugyur R SaRersii &

fqaRor fA=aq g
Sr. No. Air Pollution Source | Air Pollution Other
Control System
(APCYS)
1 Coad Crusher Unit-1 e Multi-Cyclone | Stack (20 meter Height of
' Dust collector | above Ground Level)
5 Coal Crusher Unit-2 with Fixed | Stack (20 meter Height of
] Water above Ground Level)
3 Coa Crusher Unit-3 Sprinkling Stack (20 meter Height of
' M echanism. above Ground Level)
4 Coal Crusher Unit-4 e Anti-Smog Guns | Stack (20 meter Height of
' above Ground Level)
Coal Crusher Unit-5 Stack (20 meter Height of

L \&( Page2 of 5
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above Ground Level)

ISk

Wharf-Wall

Coal Stock Yard

~N

2. Pl IR ¥ G S b TIFT TG S Foldex WG 2| SN gRT R1foifea
S & FE0r 2g U & fosdra fhar S 7 |

3. MR & §9Y Bl S Ud Pld USIelT WIve & HIR URAT I SIfd B8 dTel
ST /UHAT I ST B ATl IS & IV B O Bl [GShId AT ST gl
URIT IRAT AT NP AN @I TR IS dled S & 30T B arex RBiwfel RiweH
& A=A 08 T fhaRe BT b=+ Td 02 T HEISA BRT D, 02 A HdISd dlex
SHR DI oz urll AT | PRI & FH I S BIAT R IR |

4, TF &F H YR 9l & AN A S gl b FRET 2g PR Truck Mounted
BT B ¥ drex RAfae, Ao-goe Wt w9 ¥ Je WU &1 S fdar S
g

5. PRI {3 Y DI BT Z[AUICIA Fellos HIIR dec & ARIH 9§ {HAT Sram 2 |

6. TN §RT TAOUOHIOUA0 Ushlisce WANTRNE Pl siedl, HgadIElag ¥ Al Sells—
AR, 2025 Ud AT Sdcar—{adwR, 2025 H Gl 08 WAl R URIWNY a1y Ioredl Bl
AU BRIBR AJUTAT AT Y B T & | UG Dl TAT IRATAT § JATeTehl bl
AIAT AFDI & ATwY IR AT | [Ieeivor e el © (el -ia—3) |

o I qce /BRd ufegdr &1 faavor—
1. SN gRT B8R dfedl & wU H HITdied! geTRIaeT Ud A gefRIvoT Bl BRI BT

T B, e faaver fawad 8-

Sr. No. Y ear Plantation Donein Last 05 Yearsin NCL Dudhichua
Proj ect
UP Part MP Part Miyawaki Plantaion in UP
(Area)
1. 2021-22 55750 43775 -
2. 2022-23 44375 30000 17500 0.5Ha
3. 2023-24 47500 37500 17500 0.5Ha
4. 2024-25 41250 32500 17500 0.5Ha
5. 2025-26 37500 28750 - -
Total 226375 172525 52500 1.5Ha
Photographs of Miyawaki afforestation are being attached(SerTe—4).

® Sfel YT =0T waeRn &1 faavor—

1. I SN B AERII BidFl (AOU0 &= ©IIfUd) | JIFd 8Xe] SHAE &
YEIPRUT B 2.0 THoUcIoSIo &l Pl HIdul SITHT ve HoYo 1o Rerd diell
# werfod € |

2. I SN H JHIAM, WolUdollo TH AT § WG IUAE & JEIIR0T Tg 30
THoUdoglo &THAT BT goclollo GRS STUG—AMTS 3040 &F H wIrfud 7, foraH
HIaE W, A Uvs W ¢U, Tord FAfdT <, Ferkivaigeiey Ud wolol SR
IS4 X1 € |

G Vb b g}mqt\ \‘&( Page 3 of 5
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e & 99 $odloWlo &1 TERT Sdhlsdl ddalferd IR AT dom SodloUlo W
YEIHd IUATE BT T Yha BR &3 BRI, 090 YUl FE30r ars, aRIoR
BT JANTITET ¥ fARelvor 8 ST $HRMET AT © | faeelvor o7y auférd 2 |

SENT gRT R o9 Td 9% oI & HloTHodloS0dgo, RN, HAolo ERT HIE
JoAs— RAawR, 2025 Td AT SdcaR—AHRR, 2025 & Heg PRI T goclollo qeql
THoclollo & Sl T4 JMMSColc ITAE & T & fA%elvo 3ReT Uwd ! 1
21 UId D T sl H U] Bl A MGl & ey Uil T | fageryor
3T el & (Wl =1d—3) |

FRieor & SRM FHIWR Yared M dTel afordm ATel & 02 WJAll R AAe! Sfel L]
BT THAY IR A B, 090 USHU RHHAV 9IS, IR P GARTAT H
fgeryor 8 ST BRIAT AT 2 | fATIYO ST JAUfEr % |

I & A9y AE] AT PldAbiesd o0, aIgall Uioide §RT 9form et d
fpdl 1 ypR &1 gRT SNeffie Iyare vd 'xe] diadl, A H FRariRa T8l
BT ST 21 YeEThd IUATE BT TN I FURM, ST anfe # B swan

=

o iRl /|t ®1 favor—

1.

TR G — Saa aRaeT J9¥ JfdT Plawiesd oo, GEIgeT, Worac,
GEIgRll, TYG—AMIE DI DI G & &AdT f[GRIR 125 THOSIOWOW0 | 155
THOTIOWON0 &Y TATARTT, 9 UG Sfofarg URad H3Terd, R WR&GR §RT Tid—J-
11015/381/2008-1A. [I(M) fasid—10.122008 ERT waiaRvi w@fa frfa @
(G 1p—5) |

T O /AT dIs & Ay IRea—192611 // UPPCB/Sonbhadra(UPPCBRO)/
CTO/both/'SONBHADRA /2023 fai$—13.11.2023 & ARIA | A FeHM (ST T4
IRY) faAh—31.12.2026 Tb @ 3fafe g Fd & (Hel=a—e) |

yR¥PHcHY JURME YIEIGR—S™ SelT &I I die & ded HW0—23580 / UPPCB/
Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024 & —02.02. 2024  HEIH W
IRYGCHY R Ud =T U] & HUAG, YIS, gwacw Td BT
g URGHeHI ouRie WINeR  fdAl6—02.022029 T6 & @M zg fwid

(D7) |

STJUTeT 3T T— qRITSHT §RT RIS TATdROT JaIe fdded, IR, 2025 Ud
SR, 2026 URA @1 AT 8, ST b G S(Herd—3) |

o HIOTHOINRO &T favor—

1.
2.

qRATSTT ERT THI—T9T TR W0TH0ITR0 b 3iid fIfa~1 & & 9 2 |

IR gRT Al ay¥ 2024—25 # H0THOMRO (FTARe Avel Rea=afaferdl) #g
A BRI T BRI BT [GaR0T IR fbar 1 2, S fb e 2 (FHema—s) |

& b Gingh L L

Page4 of 5
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3. R URAGHT gRT WOTHOARO & A H [ T &I & FARFT ©q
“CSR Reporting Porta” f&Ra fem T 2 e fole—
https://mww . nclcil.in/pages/csr-reporting 2 |

o AFMN WS gRa v, 78 fReel d RaRri= w9fdvaes 3 gaxor —

o NIRRT UTlI®HIA  HdR—240 /2024  (JMS0U0  H0—596 /2025 TG  3MS0T0
0437 /2024) RITRICH Ugul JRp d1fe<l 91 A 3iTh S0SAT 9 o1 A
I 'R 3ifdaxr, 95 faeell & ane foaref= 2| fOareis uaxor & srid

I ST H) ITesnfed ® |
(g fie) (SlogHo fyar)
THOZ0T0 LR
J0v0 gguor SIEPESI|
qre, J0Y0 IHoT
AAE | IBRENECISE
\&/ HE |
(FRaer areq) (eMRo®mo RE)
SURTTRBRY, g rferer,
SENI 1 J0Y0 Uy =
AAYE | qre,

g |

Page5of 5



Annexure No.3
a e )

N
deadisians al
&0 .
EIGEIEG]
59 wfddesl 7 wATfed =3l 1 veust ar

=
RISTET ¥ G IT 31T TohdY csafebd it shaedT /

Cm L T3S, TS /| ISR LT &, T Forall 87 gTerd

Mini Ratna \ el Y

G A
FTRI® yaiarur Yy ufade

(feawar, 2024 =t wwTH fomTe)
E.C. No. J-11015/381/2008.IA.1I(M) Dated:20.03.2020.
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a N
STRICTLY RESTRICTED
FOR COMPANY USE ONLY RESTRICTED
The information given in this report is not to be
communicated either directly or indirectly to the
press or to any person not holding an official
position in the CIL /GOVERNMENT.

\ J

ENVIRONMENTAL MONITORING REPORT
OF
DUDHICHUA OPENCAST PROJECT (25 Mtpa)

(FOR THE Q.E.DECEMBER, 2025)

E.C. No. J-11015/381/2008.1A.1I(M) Dated:20.03.2020.

Northern Coalfields L imited

JANUARY, 2026

CM PDI

SO 9001 Company
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DUDHICHUA OPENCAST PROJECT

(FOR THE Q.E. DECEMBER, 2025)

CONTENTS

SL. NO. CHAPTER PARTICULARS PAGE NO.
1. EXECUTIVE SUMMARY 1-2
2. CHAPTER - | INTRODUCTION 1-2
3. CHAPTER-II AMBIENT AIR SAMPLING & 1-15

ANALYSIS
4, CHAPTER-III WATER SAMPLING & ANALYSIS 1-11
5. CHAPTER-IV NOISE SAMPLING & ANALY SIS 1-4
6. Figures:
Fig. NO. - | PROJECT LOCATION PLAN
Fig. NO. - I SURFACE PLAN SHOWING
MONITORING LOCATIONS
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DUDHICHUA OCP
CMPDI

1.0

2.0
2.1

2.2

2.3

3.0

3.1

EXECUTIVE SUMMARY

Introduction

The purpose of environmental monitoring is to assess the quality of various
attributes that affects the fauna and flora. In accordance with the quality of
these attributes appropriate strategy is to be developed to control the pollution
level within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an
area of 312 Sqg.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning &
Design Institute Limited (CMPDIL). The environmental monitoring has been
carried out as per the conditions laid down by the MoEF&CC while granting
environmental clearance of project, consent letter issued by the respective
SPCB, and other statutory requirements.

Sampling location and rationale
Ambient air sampling locations

The ambient air quality monitoring stations were selected to represent core &
buffer zone and further classified as residential and industrial area. The
rationale has been based on the guidelines stipulated by MoEF&CC, consent
letter of SPCB, as well as other statutory requirements.

Water sampling stations

The Water sampling stations were selected for effluent at inlet and outlet of
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP),
drinking water supply, and Hand pump water and also from receiving streams.

Noise level monitoring locations

Noise levels vary depending on the various activities in mining areas. The
monitoring of noise level in different locations will be helpful to take appropriate
mitigating measures. The noise levels were recorded in mining area, workshop
and in residential area.

Methodology of sampling and analysis

Ambient air quality

Parameters chosen for assessment of ambient air quality were Suspended
Particulate Matter (SPM), Particulate Matter (PM1o), Fine Particulate Matter
(PMz), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOy). Respirable Dust

Samplers (RDS) were used for sampling of SPM, PMio, SO2 & NOy and Fine

Dust Samplers (PM2.5 sampler) were used for sampling of PMzs at 24 hours
interval once in a fortnight.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page - 4
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3.2

3.3

4.0

4.1

4.2

4.3

The samples were analysed in Environmental Laboratory of CMPDI.

Water quality

Water samples were collected as per standard practice. The effluent samples
and Drinking water samples were collected and analysed for four/five
parameters on fortnightly basis. The surface water sample and drinking water
samples were collected and analysed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site
while collecting the samples. Thereafter the samples were preserved and
analysed at the laboratory of CMPDI.

Noise level monitoring

Noise level measurements in form of 'LEQ' were taken using Integrated
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise
levels were measured for about one hour time in day and night time. Noise
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).

Results and interpretations

Air quality
It has been seen from the analysis results that the 24 hours average
concentration of parameters like SPM, PMio, PM25, SO2 and NOy are mostly

within the permissible limits in all sampling locations as per MOEF&CC Gazette
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and
National Ambient Air Quality Standard -2009. Sometimes the concentration of
SPM, PMi1o & PM2s exceeds the limits due to presence of number of thermal
powers in the vicinity.

Water quality

The test results indicate that the major parameters compared with MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
(For 4/5 parameters of drinking and effluent water), 1S.10500/2012 (All
parameters of Drinking water) and 1S: 2296 (All parameters of Surface water),
are within permissible limits.

Noise Level

During the noise level survey it has been observed that the noise level in the
sampling locations is within the permissible limits prescribed as per MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for
residential Area.

Environmental Monitoring report

Job no-252606114 Executive Summary, Page -
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CHAPTER -I
INTRODUCTION

Any industry and development activities including coal mining is bound to
affect environmental attributes. There are positive as well as negative impacts
of such operations. For controlling the adverse impacts a regular monitoring is
essential. The environmental monitoring is being done as per the guide-lines
stipulated by Ministry of Environment Forest and Climate Change
(MoEF&CC), Govt. of India.

The very purpose of environmental monitoring is to assess the quality of
various attributes which affects the environment. As per quality of these
attributes appropriate strategy is to be developed to control the pollution level
within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL)., a subsidiary company of Coal India
Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli
Coalfield is divided into two basins namely Main basin and Moher sub-basin.
Moher sub-basin having an area of 312 Sgq.KM. Out of which 80 Sg.KM on
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the
centre of mining activities. The southern half of the Moher basin is preserved
while the northern half was up thrown by a metamorphic fault and is eroded,
hence called Moher Sub basin.

Northern Coalfield Limited has awarded Environmental Monitoring work of all
Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The
environmental monitoring has been carried out as per conditions laid down by
MoOEF&CC while granting environmental clearance to different projects.
CMPDI has trained manpower and well equipped laboratory to carry out
monitoring, analysis and R&D work in the field of environment.

The Project is located in Moher basin of Singrauli Coalfields in Singrauli
District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12
between latitude 24° 07' 30" to 24° 09' 30" North and longitudes 82° 34' 30" to
820 36' 30" East.

The project is well connected to Sidhi in MP about 90 km and Varanasi in UP
about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is
about 30 km away and is approachable by an all weather roads.

The area is undulating and hilly terrain. The elevation varies from 140 m to
470 m above MSL (Mean Sea Level). The drainage of the area occurs through
Amjhar nallah on the west & a seasonal nallah in the east which joins the river
Kachani on the south. The Project location is shown in the Fig. No.-I

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -1
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working
seams namely, Purewa Top, Purewa Bottom, and Turra, with an average
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2°to 3° .The
average grade of coal is G-10. The Project is linked to serve Western India
Power Stations through Basket Linkage

Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is
forestland, 807 ha is tenancy land and 366 ha is Govt/wasteland. The
Project is being worked by combined mining system deploying dragline and
shovel dumper combination.

The ultimate working depth has been estimated as 235 m. The total O.B.
during the mine life has been estimated as 1133.41 Mm? out of which only
134.00 Mm?3 is proposed to be dumped externally and balance as backfill
internally. The overall dump slope will be kept at 28° to prevent dump slide.

The Project has Environmental Clearance from Ministry of Environment Forest
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal
production vide letter no. E.C. No. J-11015/381/2008.IA.1I[(M)
Dated:20.03.2020.

Ministry of Environment, Forest and Climate Change while granting
environmental clearance has given one of the General conditions that “ Four
ambient air quality monitoring stations should be established in the core zone
as well as in the buffer zone for PM1o, PM25, SO2, NOx monitoring. Location
of the stations should be decided based on the meteorological data,
topographical features and environmentally and ecologically sensitive targets
in consultation with the State Pollution Control Board. “Half Yearly analysis for
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions
regarding water / effluent and noise level monitoring is also stipulated in the
EC conditions.

In compliance of these conditions the Environmental Monitoring has been

carried out & report prepared for submission to MOEF&CC & SPCB and other
statutory authorities.

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -2
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CHAPTER-II
AMBIENT AIR QUALITY MONITORING

2.1 Location of sampling station and their rationale
(as per G.S.R. 742 (E) dt. 25th December,2000)

2.1.1  Ambient Air Quality Sampling Locations
l. CORE ZONE Monitoring Location (Refer Fig. No. - II)

)] Old view Point (DA1): Industrial Area

Dust sampler was placed near Regional store. This station was selected to assess the
ambient air quality in the core zone where mining activities are in progress. The Dust
generating most probable sources are CHP and haul road which are nearly 300 m
away from the selected point.

i) Central Substation (DA2): Industrial Area

This station is selected to assess the ambient air quality in the core zone to reflect the
impacts of drilling, blasting, loading of coal and OB. The Dust generating most
probable sources are OB and haul road which are nearly 500 m away from the selected
point.

i) CGM Office (DA3): Industrial Area

The sampler was placed in the premises of the CGM Office at roof top of office. This
station was selected to assess the ambient air quality in the core zone where mining
activities are in progress. The Dust generating most probable sources are coal yard
and nearby road which are nearly 400 m away from the selected point.

iv) Dudhichua STP (DA4): Residential Area

The sampler was placed at STP. This site was selected to assess the present ambient
air quality status in residential area. The Dust generating most probable sources is
nearby road which are nearly 500 m away from the selected point.

Il. BUFFER ZONE Monitoring Location (Refer Fig. No. - |)

)] Surya Kiran Bhawan (DA5): Residential Area

Surya Kiran Bhawan of sector B & C will represent a location in the residential area.
This station is selected to assess the Air quality in residential area. The Dust
generating most probable sources are nearby road and OB Dump which are nearly
800 m away from the selected point.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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2.2

2.3

Karwari Village (DA6): Residential Area.

Karwari Village is located inside the mining lease area situated in the eastern side of
the mine. Until the village is rehabilitated the location needs to be monitored regularly.
This location is selected to study the impact of ambient air quality of both Khadia OCP
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB
Dump which are nearly 200 m away from the selected point.

Pump House of CWS Colony (CWA2): Residential Area

The location is selected to represent the ambient air quality in the residential zone.
The Dust generating most probable sources are CHP and nearby Road which are
nearly 300 m away from the selected point.

Khadia GM Office (KHA3): Residential Area

This location will represent the ambient air quality of residential area in buffer zone of
Dudhichua Project. The Dust generating most probable source is OB Dumps which
are nearly 800 m away from the selected point.

Methodology of sampling and analysis

Parameters chosen for assessment of ambient air quality were Suspended Particulate
Matter, Respirable Particulate Matter (PM1o), Fine Particulate Matter (PMz.s), Sulphur
Di-oxide (SO2) and Nitrogen Oxides (NO2). Respirable Dust Samplers (RDS) & fine

particulates sampler were used for sampling “SPM, PM1o, SO2, & NO2” and “PMz5s"
respectively of 24 hours duration once in a fortnight and the same for the gaseous
pollutants. The samples were analysed in Environmental Laboratory of CMPDI.

Results & Interpretations

The results of Ambient Air Quality are presented in tabular form along with Quarterly
Average for each monitoring station in the test reports.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Information obtained Joint sampling with customer

from the Customer (If Any):

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT

The sample has been tested with the following results: -

35

Area: Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1
Parameters(in pg/msd)
Date of Suspended
Month Date of receipt of Date of analysis Particulate | Particulate | Particulate | Sulphur | Nitrogen
Sampling | Matter Matter Matter Dioxide Oxides
sample (PMyo+ (PMy) (PM2g) (SO2) (asNOyY)
>PM j_o)SPNl
. IS: 5182
IS:5182 | 1S:5182/ | 1S:5182 '(f,;:gzz)’ / (Part-
Test Method (Part-23), (Part-23), (Part-24), 2001 R-. 06),
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 ug/m?® 3.5 pug/m?® 2 yg/m? 10pug/m3 | 6pg/md
. - - 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m* | 300 ug/m NA ug/m? ug/m?
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 574 286 75 29 35
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22.10.2025 721 381 132 24 38
07.11.2025- 08.11.2025-
November 08.11.2025 08.11.2025 11.11.2005 615 315 103 28 39
21.11.2025- 22.11.2025-
November 22 11.2025 22.11.2025 25 11.2025 685 359 112 24 44
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 637 324 108 28 45
26.12.2025- 27.12.2025-
December 27122025 27.12.2025 30.12.2025 586 297 96 29 43
Minimum Value 574 286 75 24 35
Maximum Value 721 381 132 29 45
Quarterly Average 636 327 104 27 41

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations. Central Sub Station DA2
Parameters(in pg/msd)
Date of Suspended
Month Date of receipt of Date of analysis Particulate | Particulate | Particulate | Sulphur | Nitrogen
Sampling | Matter Matter Matter Dioxide Oxides
sample (PMgt | (PMi) | (PMzg) | (SO | (asNOy
>PM j_o)SPNl
. IS: 5182
IS:5182 | 1S:5182/ | 1S:5182 '(f,;:gzz)’ / (Part-
Test Method (Part-23), (Part-23), (Part-24), 2001 R-. 06),
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 ug/m?® 3.5 ug/m?® 2 yg/m? 10ug/m3 | 6pg/md
. - - 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m* | 300 pg/m NA Lg/m? ug/m®
07.10.2025- 08.10.2025-
October 08.10.2025 08.10.2025 13.10.2025 542 276 71 28 36
24.10.2025- 24.10.2025-
October 25 10.2025 25.10.2025 27.10.2025 594 317 110 18 38
07.11.2025- 08.11.2025-
November 08.11.2025 08.11.2025 11.11.2005 586 310 103 27 35
21.11.2025- 22.11.2025-
November 22 11.2025 22.11.2025 25 11.2025 578 297 95 24 40
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 612 319 105 26 44
26.12.2025- 27.12.2025-
December 27 12.2025 27.12.2025 30.12.2025 576 285 91 28 42
Minimum Value 542 276 71 18 35
Maximum Value 612 319 110 28 44
Quarterly Average 581 301 96 25 39

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stationss GM Office DA3
Parameters(in pg/md)
Date of Suspended
Month Date of receipt of Date of analysis Particulate | Particulate | Particulate | Sulphur | Nitrogen
Sampling | Matter Matter Matter Dioxide Oxides
Rl (PMyo+ (PMo) (PM25) (SOy,) (asNOy)
>PM j_o)SPNl
. IS: 5182
IS:5182 | 1S:5182/ | 1S:5182 '(f,ﬁgzz)’ / (Part-
Test Method (Part-23), (Part-23), (Part-24), 2001 R-. 06),
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 ug/m?® 3.5 ug/m?® 2 yg/m? 10ug/m3 | 6pg/md
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600pgm® | 300pgm® | NA ot | s
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 510 256 75 29 35
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 557 281 86 28 39
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 11.11.2025 684 370 125 30 38
20.11.2025- 21.11.2025-
November 2111.2025 21.11.2025 24 11.2025 591 286 89 26 42
11.12.2025- 12.12.2025-
December 12 12.2025 12.12.2025 15.12.2025 466 244 76 25 45
26.12.2025- 27.12.2025-
December 27122025 27.12.2025 30.12.2025 513 261 82 23 41
Minimum Value 466 244 75 23 35
Maximum Value 684 370 125 30 45
Quarterly Average 554 283 89 27 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations: Dudhichua STP, DA4
Date of Parameters(in pg/md)
Month Date of receipt of Date of Particulate | Particulate Sulphur Nitrogen
Sampling | analysis Matter Matter Dioxide Oxides
sampie (PMyo) (PM2s) (S0,) (asNO,)
I1S: 5182/ 1S: 5182/
IS: 5182/ IS: 5182/
Test Method (Part-23), | (Part-24), (2’8&0@' (53%02 '
2006 2006 2006 1998
Detection Limit 3.5 yg/m?® 2 ug/m? 10 pg/m3 6 ug/m?®
Permissible limits as per NAAQ Standards 2009 100 pg/m* | 60 pg/m? 80 pg/m?® 80 pg/m?
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 182 62 26 29
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 243 76 27 31
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 11.11.2025 286 92 28 30
20.11.2025- 21.11.2025-
November 21.11.2025 21.11.2025 24 11.2025 247 76 24 34
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 342 113 22 38
26.12.2025- 27.12.2025-
December 27 12.2025 27.12.2025 30.12.2025 234 75 19 35
Minimum Value 182 62 19 29
Maximum Value 342 113 28 38
Quarterly Average 256 82 24 33

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

Laboratory Activity

L ocation of Performance of the | Environment Laboratory, CMPDI

from the Customer (If Any):

Data/ Information obtained Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

Area: Dudhichua Project:

TEST RESULT
The sample has been tested with the following results: -

DudhichuaOCP  Stations:

Surya Kiran Bhawan DA5

Parameters(in pg/md)
¢ Date of Date of
Month Date o receipt of a Particulate | Particulate Sulphur Nitrogen
Sampling | analysis Matter Matter Dioxide Oxides
sample (PM o) (PMz5) (SO,) (asNO,)
I1S: 5182/ 1S: 5182/
I1S: 5182/ I1S: 5182/
Test Method (Part-23), | (Part-24), (ngrotiog’ (TS%OS?’
2006 2006 2006 1998
Detection Limit 3.5 yg/m?® 2 ug/m? 10 pg/m3 6 ug/m?®
Permissible limits as per NAAQ Standards 2009 100 pg/m® | 60 pg/m? 80 pg/m?® 80 pug/m?®
04.10.2025- 05.10.2025-
October 05.10.2025 05.10.2025 09.10.2025 104 34 20 12
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 14.10.2025 149 42 24 12
10.10.2025- 11.10.2025-
October 11.10.2025 11.10.2025 15.10.2025 193 61 27 12
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 20.10.2025 272 76 25 16
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22.10.2025 196 66 19 16
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28.10.2025 329 105 26 17
24.10.2025- 25.10.2025-
October 25 10.2025 25.10.2025 29 10.2025 178 62 17 17
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 206 67 17 15
31.10.2025- 01.11.2025-
November 01.11.2025 01.11.2025 04.11.2025 121 42 17 16
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 10.11.2025 186 62 31 16

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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November %;111122%2255 08.11.2025 %%111122%22% 215 67 29 15
November | 1521205 | 14,11 2005 | 34112001 184 | 62 16 36
November | S4 21202 | 15.11.2005 | 122205 | 256 | 86 13 39
November | 20232025 1 21112005 | SLALAUE | o35 | 77 22 35
November | S5132025 1 22112005 | 2211202 | 305 | o 26 36
November | 20212025 | 28,11 2005 | 25202005 | 576 | 86 19 34
November | 20212025 | 99,11 2005 | 22102005 157 | 65 23 39
ecember | DH12205Y | 05.12.2025 | 1215200 | 176 | 67 14 41
December %%112222%22% 06.12.2025 01%112222%2255 299 87 17 40
December 1112112222%22% 12.12.2025 11%112222%2255 310 96 20 37
December 1123112222%22% 13.12.2025 113;112222%2255 329 | 112 21 36
ecember | T022205Y | 19.12.2025 | 5225202 | 289 | 82 15 35
ecember | 5025205 | 20.12.2005 | 5325202 | 243 | 74 18 38
ecember | 225205 | 26.12.2025 | 5575202 | 231 | 68 20 38
December 2267112222%22% 27.12.2025 %71112222%2255 267 87 18 36
Minimum Value 104 | 34 13 12

Maximum Value 329 | 112 31 41

Quarterly Average 228 73 21 27

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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. o ﬁ. cmpadc
Envi ronnment Laboratory, CMPDI b o 41
TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

Laboratory Activity

L ocation of Performance of the | Environment Laboratory, CMPDI

Data/ Information obtained Joint sampling with customer

from the Customer (If Any):

Remarks & Observation: All samplersplaced 1.5 m above ground level
TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua Project:

Dudhichua OCP  Stations:

Singrauli CMPDI Camp DA6

Parameters(in pg/md)
Date of Date of . . )
Month , receipt of Date of analysis | Paticulate | Particulate | Sulphur | Nitrogen | .
Sampling | Matter Matter Dioxide Oxides NH3
sample PMw) | (PMao) s0) | (@sNoy | @NHI
1S: 5182/ 1S: 5182/
1S: 5182/ IS: 5182/ 1S: 5182/
Test Method (Pat23), | (Part2s), | Fot0D | (PO | (o5,
2006 2006 2006 1998 2018
Detection Limit 3.5 ug/m?® 2 yg/m? 10 pg/m3 6ug/mé | 20 ug/m3
Permissible limits as per NAAQ Standards 2009 100 ug/m® | 60pg/m* | 80pg/m* | 80 pg/m? u;/omog
04.10.2025- 05.10.2025-
October 05.10.2025 05.10.2025 09.10.2025 63 23 18 24 <20
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 14.10.2025 128 38 20 26 28.6
10.10.2025- 11.10.2025-
October 11.10.2025 11.10.2025 15.10.2025 193 63 23 28 29.0
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 20.10.2025 174 59 26 30 22.0
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22 10.2025 200 64 27 31 29.7
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28.10.2025 202 71 26 30 20.7
24.10.2025- 25.10.2025-
October 25 10.2025 25.10.2025 29.10.2025 196 63 26 29 31.0
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 64 23 21 28 <20
31.10.2025- 01.11.2025-
October 01.11.2025 01.11.2025 04.11.2025 49 18 22 27 <20
06.11.2025- 07.11.2025-
November 07 11.2025 07.11.2025 10.11.2025 47 15 21 26 26.3

Note: 1) This Report refers to the values obtained at the time of testing

and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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34 A1 derdsise

Envi ronment Laboratory, CVPDI &) ompds
November %;111122%2255 08.11.2025 %%111122%22% 268 | 92 25 28 | 26.2
November | 151120251 14,11 2005 | 131200 | 282 | s 22 28 | 211
November | 24112021 15112005 | 121205 | 2099 | o6 21 27 | 26.2
November | 202220251 21,11 2005 | ZLILAUE | o65 | 78 18 26 | 321
November | 551320251 22 11 2005 | 2211ANE | 279 | s 21 o5 | 338
November 2278111122%2255 28.11.2025 %illlzé%%% 269 | 67 20 24 | 29.7
November | 20212025 | 99.11.2005 | 2511202 | 306 | 105 16 22 | 320
November | 91152025 1 05.12.2005 | D>ILUE | 205 | 64 14 39 | 353
December %%112222%22% 06.12.2025 01%112222%2255 245 75 16 40 29.6
December 1112112222%22% 12.12.2025 11%112222%2255 198 41 20 35 32.1
December 1123112222%22% 13.12.2025 113;112222%2255 190 | 61 21 33 | 249
ecember | T022202% | 10.12.2025 | 52I2205 | 230 | 67 18 32 | 268
December 12%11222%2255 20.12.2025 22111222%255 272 | 84 17 36 | 347
ecember | 225205 | 26.12.2025 | 5535200 | 223 | 67 20 34 | 296
December 2267112222%22% 27.12.2025 %71112222%2255 181 58 18 29 22.9

Minimum Value 47 15 14 22 | 207

Maximum Value 306 | 105 27 40 | 353

Quarterly Average 202 62 21 29 28.4

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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_ &) cmpd:
Envi ronnent Laboratory, CMPDI =
TEST REPORT

Unique | dentification Number: | A/Cws/03 Job No. 252606113 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: CWS Project: CWS Stations: Indira Bhawan CWA?2
Parameters (in pg/m3)
Month Date _of Date of receipt Date of analysis | Partticulate | Particulate | Sulphur | Nitrogen
Sampling of sample Matter Matter Dioxide | Oxides
(PM10) (PM2.5) (S02) | (asNOx)
, IS 5182
S 5182 | 1S: 5182/ I(E’.arst}gg)/ / (Part-
Test Method (Part-23), | (Part-24), | 00" 06),
2006 2006 2006 1975 R-
1998
Detection Limit 3.5 ug/m3 2ug/m3 | 10ug/m3 | 6 pug/m3
Permissible limits as per NAAQ Standar ds 2009 100pgm3 | 60pgm3 | 80 pgim3 ug?%g
07.10.2025- 08.10.2025-
October 08.10.2025 08.10.2025 11.10.2025 87 27 18 25
21.10.2025- 22.10.2025-
October 29 10.2025 22.10.2025 55 10.2025 218 72 21 27
04.11.2025- 05.11.2025-
November 05.11.2025 05.11.2025 08.11.2025 176 66 24 29
17.11.2025- 18.11.2025-
November 18.11.2025 18.11.2025 22 11.2025 207 72 21 26
02.12.2025- 03.12.2025-
December 03.12.2025 03.12.2025 05.12.2025 282 93 16 45
16.12.2025- 17.12.2025-
December 17.12.2025 17.12.2025 20.12.2025 254 60 22 42
Minimum Value 87 27 16 25
Maximum Value 282 93 24 45
Quarterly Average 204 65 20 32

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

PageNo./ 11
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36 #15) eadistans
_ &) cmpd:
Envi ronnent Laboratory, CMPDI =
TEST REPORT

Unique | dentification Number: | A/Kha/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Khadia Project: KhadiaOCP Stations: GM OfficeKHA3
oo of Date of Parameters(in pg/md)
Month ate o receipt of Date of analysis | Paticulate | Particulate | Sulphur Nitrogen | o onia
Sampling samole Matter Matter Dioxide Oxides | ‘o Ni3)
P PMo) | (PM2y) (S0) | (asNOy
1S: 5182/ I1S: 5182/
1S: 5182/ 1S: 5182/ 1S: 5182/
Test Method (Pat23), | (Pat2a), | Cat02 | (P00 | (o5,
2006 2006 2006 1998 2018
Detection Limit 3.5 ug/m?® 2 yg/m? 10 pg/m3 6ug/mé | 20 pg/m3
Permissible limits as per NAAQ Standards 2009 100 ug/m® | 60pg/m* | 80ug/m® | 80 pgm® u;/omog
08.10.2025- 09.10.2025-
October 09.10.2025 09.10.2025 13.10.2025 80 34 12 16 20.7
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 15.10.2025 73 26 13 19 24.6
15.10.2025- 16.10.2025-
October 16.10.2025 16.10.2025 21.10.2025 274 83 16 22 28.4
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 254 75 20 25 <20
22.10.2025- 23.10.2025-
October 23 10.2025 23.10.2025 28.10.2025 211 68 22 28 20.7
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28102025 194 61 25 30 22.4
29.10.2025- 30.10.2025-
October 30.10.2025 30.10.2025 03.11.2025 54 20 26 30 <20
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 57 17 25 29 20.7
05.11.2025- 06.11.2025-
November 06.11.2025 06.11.2025 10.11.2025 167 58 22 28 27.4
06.11.2025- 07.11.2025-
November 07 11.2025 07.11.2025 10.11.2025 98 38 19 26 34.4

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronment Laboratory, CVPDI Y empds 45
November 1123111122%2255 13.11.2025 11361111?2%?255 154 | 49 18 24 | 253
November | 13352925 114110025 | 1315205 | 1gs | 67 19 25 | 227
November | 5052025 1120.11.2025 | S0I20 | 215 | 72 18 23 | 248
November | 23212020 | 21112025 | S52L20%> | 207 | 54 20 25 | 316
November 226;111122%2255 27.11.2025 %111122%22% 253 | 78 17 23 | 22.4
November 2278111122%2255 28.11.2025 %81111222%2255 288 | 87 16 22 | 26.2
December %3112222%22% 04.12.2025 %‘é‘_llzz'_zz%zg 240 | 67 19 34 | 342
December | 01152051 05122025 | OOI5Z0 | 156 | 56 20 42 | 203
December 1101112222%22% 11.12.2025 1113112222%2255 276 77 22 38 25.0
December 1112112222%22% 12.12.2025 1125112222%2255 213 65 27 35 31.1
December 11;112222%22% 18.12.2025 12%112222%2255 262 | 68 24 39 | 27.8
ecember | 1025202 | 19122025 | S2I29000 | 185 | 64 21 35 | 329
December 22‘;)11222%2255 25.12.2025 225711222%2255 235 | 73 11 26 | 311
December | 515205 | 26122025 | S50 | 228 | 77 26 37 | 298
December 3611%2122%22% 01.01.2026 %13'%11'_22%22%' 215 69 30 41 34.9

Minimum Value 54 17 11 16 | 207

Maximum Value 288 | 87 30 42 | 349

Quarterly Average 191 60 20 29 27.3

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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38 ) detidind
. @ cmpa/L
Envi ronnent Laboratory, CMPDI A
TEST REPORT
Uniquel dentlf.lcatlon A/Dch/03 Job No. 252606114 EY 2025-26
Number:
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan LPM 11
Reference
L ocation of Environment Laboratory, CMPDI

Perfor mance of the
Laboratory Activity

Data/ Information
obtained from the
Customer (If Any):

Joint sampling with customer

Remarks &
Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT

Area: Dudhichua
Project : Dudhichua OCP

Conc. Conc. Conc. Conc. Conc. Conc.
Test Parameters of Asin | of Niin | of Pbin| of Cd |of Crin| of Hg
air air ar inar ar inair
Units (ng/m3) | (ng/m3) | (ug/m3) | (ng/m3) | (ng/m3) | (Ng/M3)
|I.CoreZone
Monitoring Area Test Result
Stations
1, | O Vg"g’lpo'“t' Industrial | <01 | 1573 | <0005 | 0118 | <01 | <0.005
Central
2. Substation- Industrial 1.049 1.342 <0.005 0.073 <0.1 <0.005
DA2
3, CG'\Q)E?E“C& Industrial | <01 | 1.062 | 0008 | 0653 | <01 | <0.005
Dudhichua . .
4, STP-DA4 Residential | 1.143 <01 <0.005 | 0.137 <0.1 <0.005
Il. Buffer Zone
Monitoring Test Result
Stations
SuryaKiran
5. Bhawan- DAS | Residential <01 1.351 <0.005 | 0.143 <0.1 <0.005
Karwari . )
6. . Residential | 1.021 1.238 0.010 0.326 <0.1 <0.005
Village-DA6

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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%) Meandistans

Envi ronnent Laboratory, CMPDI
Indira Bhawan
7. CWA2 Residential 1.037 1.243 0.017 0.649 <0.1 | <0.005
Khadia GM

8. Office_KHA3 | Residential 1.115 1.308 | <0.005 | 0.181 <0.1 | <0.005

Limit (NAAQS -2009) 6.00 20.00 1 NA NA NA
Method detection Limit 0.1 0.1 0.005 0.02 0.1 0.005
USEPA | USEPA | USEPA | USEPA | USEPA | USEPA

|O- |O- |O- |O- |O- |O-
Test Method 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199

9 9 9 9 9 9

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI

Mini Ratna

CHAPTER -1l
WATER QUALITY MONITORING

3.1 Location of sampling sites and their rationale
(Refer Fig. No. - 1)

i) Inlet Effluent of ETP (DW1):
This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP.

i) Treated Effluent from ETP overflow (DW-2)
This site has been selected to assess the quality of treated effluent being discharged & to monitor
the efficient operation of Effluent Treatment Plant.

iii) Ballia Nalla West of Hunuman Mandir (DW-3)
This station is selected to assessthe quality of stream water to reflect impacts of run-off water from
dumps and other areas of the mine.

iv) D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4)
This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant
Sagar. This also quantifies the quality of surface water quality of the surrounding area.

V) Tap water of Sector 'A' Executive Hostel (DW-5)
This station is selected to assess the quality of drinking water being supplied to the residential
colony.

Vi) Hand Pump water of Madhauli Village (DW-6)
A samplewas collected from the hand pump in Madhauli Village to assessthe ground water quality
for drinking purpose and impact of mining on ground water quality if any.

vii) Effluent from STP overflow (DW-7)
This site has been selected to assess the quality of treated domestic effluent through STP.

viii)  Inlet of STP (DW-8)
A sampling point is fixed to assess the quality of Incoming Domestic Sewageto STP.

3.2 Methodology of sampling and analysis

Grab Water sampleswerecollected asper standard practice. The effluent samplesand Drinking water samples
were collected and analyzed on fortnightly basis. The surface water sample were collected and analyzed on
quarterly basis. The samples were preserved and analyzed at the labor atory of CM PDI.

3.3 Results & Interpretations
The results are given in tabular form along with the applicable standards. Results are compared with
Schedule - V1 for effluent prescribed by MoEFCC and 1S.10500 (Drinking water). Results show that most of
the parameters are within the permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

PageNo. /A 1



41

#) dMeardisians
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3 cm
ENVI RONMVENT LABORATCRY, CMPDI
TEST REPORT
Unique Identification Number: | 01/26/W/Dch/03 Job No. 252606114 202526

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25
Customer TIOMTT:ERN COALFIELD | Condition of Test Item Acceptable
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results: -

Station: DW5- Tap water of Sector ‘A’

Analysis Results of FN Drinking Water
Dissolved . . Residual Free
Parameters - Solid pH Fluoride | Turbidity Chlorine
Detection Limit 25.00 0.1 0.2 0.10 0.04
IS:10500 Standards 500 6.5t08.5 1.0 1 0.2
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mgl/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 158 7.62 0.46 0.80 <0.04
October
18.10.2025 | 18.10.2025 | 18.10.2025 151 7.75 0.42 0.70 <0.04
04.11.2025 | 04.11.2025 | 04.11.2025 162 7.52 0.47 0.90 <0.04
November
19.11.2025 | 19.11.2025 | 19.11.2025 154 7.43 0.44 0.85 <0.04
03.12.2025 | 03.12.2025 | 03.12.2025 148 7.66 0.49 0.65 <0.04
December
18.12.2025 | 18.12.2025 | 18.12.2025 141 7.59 0.43 0.50 <0.04
1S 3025
APHA, 24th
/16:1984 1S 3025(P "~ 1S 3025(P
Standard/Test Method 11):2022 Edition, 10):2023, | APHA, 24" Edition,
R : 2023, Electrometric Nephelometric | DPD Method, 2023
Gravimetric M ethod MS(T](A)E’;gzs M ethod
Method '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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#) deadisians
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) cmpdy
ENVI RONMVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date; 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results:-
Station: DW6- Hand Pump Water from Madhauli Village

Analysis Results of FN Drinking Water
. MPN
Parameters > D|$o!ved pH Fluoride | Turbidity |(Coliforms)/
Solid
100 mL
Detection Limit 25.00 0.10 0.20 0.10
1S:10500 Standards 500/2000 6.5t08.5 1.0/15 U5 NIL
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH & MPN
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 395 6.92 0.79 31 NIL
October
18.10.2025 | 18.10.2025 | 18.10.2025 389 6.98 0.78 2.6 NIL
04.11.2025 | 04.11.2025 | 04.11.2025 362 6.81 0.67 22 NIL
November
19.11.2025 | 19.11.2025 | 19.11.2025 371 7.05 0.73 25 NIL
03.12.2025 | 03.12.2025 | 03.12.2025 384 6.85 0.76 29 NIL
December
18.12.2025 | 18.12.2025 | 18.12.2025 367 6.93 0.69 24 NIL
153025 APHA. 24" APHA, 9221 B,
/16:1984 1S 3025(P o IS3025(P | Standard Total
Standard/Test Method 11):2022 Edition, 10):2023, Coliform
R : 2023, Electrometric Nephelometric | Fermentation
Gravimetric Method Mi:g(?,\;(s)x Method Technique, 24"
Method ' Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN COALFIELD Date of Sampling/Receipt: 04.11.2025
LIMITED

Condition of Test Item Acceptable Date of Analysis; 04.11.2025-18.11.2025

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the Environment Environmental Condition Sunny

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Remarks & Observation:

Samplesreceived in 51tr plastic Jerri cane

Area: Dudhichua

TEST RESULT
The sample has been tested with the following results: -
Stations: 1. DW5- Tap water of Sector ‘A’

Project: Dudhichua OCP

2. DW6- Hand Pump Water from Madhauli Village

S.No Parameter Sampling Stations Detection 15:10500 Standard / Test Method
Limit Standards
1 2
1 Boron (as B), mg/l, Max <0.20 <0.20 0.20 05 APHA, , 24" Edition Carmine Method;
2023
2 Calcium (as Ca), mg/l, Max 28.8 81.6 1.60 75/200 15 3025(P 40):1991, R 2019, EDTA
Titrimetric Method
3 Chloride (as Cl), mg/l, Max 22 68 2.00 250/1000 APHA, 24" Edition,
Argentometric M ethod,2023
4 Colour, Hazen Units,Max <1 1 1 5 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (asCu), mg/l, Max <0.02 <0.02 0.02 0.05 1S3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame)
6 Fluoride (asF) mg/l, Max 0.47 0.67 0.20 1.0/15 APHA, 24th Edition,
SPADNS Method, 2023
7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24" Edition, DPD Method, 2023
8 Iron (as Fe), mg/l, Max <0.2 <0.2 0.20 1.0 153025 /53: 2024, AAS (Air-Ac-Flame)
9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition
AAS-GTA Method, 2017
10 Manganese (asMn), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct Air
Acetylene Flame M ethod 2023
11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48: 2000
AAS-VGA Method
12 Nickel (asNi), mg/l, Max <0.02 <0.02 0.02 0.02 | 5-3025/54:2003,R: 2019 AAS (Air-Ac-
Flame) Method
13 Nitrate (as NOsz), mg/l, Max 2.32 7.46 0.50 45 APHA, 24" Edition, UV-
Spectrophotometric, 2023
14 | Odour Agreeable | Agreeable | Qualitative Agreeable 1S 3025 /05:2018, Qualitative
15 pH value 7.52 6.81 0.10 6.5t085 1S3025(P 11):2022  Electrometric
Method
16 Phenolic compounds <0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform Extraction
(as CeHsOH), mg/l, Max Method, 24™ Edition, 2023
17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 |'S 3025/56: 2003
AAS-VGA Method
18 Sulphate (as SO4) mg/l, Max 29 57 10 200/400 APHA, 24th Edition.
Turbiditimetric Method, 2023
19 | Total Alkalinity (cacos), mg/l, Max 80 156 4.00 200/600 1S-3025/23:1986,R: 2023, Titration Method
20 | Total Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.01 1S 3025/ 37:1988
R : 2003, AASVGA: 1998
21 Total Chromium (as Cr), mgll, <0.002 <0.002 0.002 0.05 APHA, 23rd Edition,
M ax 3120 B, ICP Method: 2017
22 Total Dissolved Solids, mg/l, Max 162 362 25.00 500/2000 1S 3025 /16:1984
R : 2023, Gravimetric M ethod
23 Total Hardness (cacos), mg/l, Max 132 296 4.00 200/600 15 3025(P 21):2009(Second Revision),R
2019, EDTA Method
24 Turbidity, NTU, Max 0.90 2.2 0.10 1/5 15 3025(P 10):2023, Nephelometric Method
25 Zinc (asZn), mg/l, Max 0.16 0.22 0.10 5.0 153025 /49: 1994, Tz : 2(;19, AAS (Air-Ac-
Flame)
26. | Total Coliforms(MPN) - NIL NIL NIL APHA, 9221 B, Standard Total Coliform
Fermentation Technique, 24" Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date; 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW1- Inlet of ETP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mgl/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 396 7.41 5.6 196
October
18.10.2025 | 18.10.2025 | 18.10.2025 383 7.72 4.7 188
04.11.2025 | 04.11.2025 | 04.11.2025 372 7.56 4.2 172
November
19.11.2025 | 19.11.2025 | 19.11.2025 381 7.68 49 184
03.12.2025 | 03.12.2025 | 03.12.2025 386 7.72 52 192
December
18.12.2025 | 18.12.2025 | 18.12.2025 378 7.59 4.5 176
s APHA, 5520 B, i
. 1S 3025(P Liquid-Liquid, |[APHA 24" Edition
BIS Standard & Method 3025(?%221984'R 11):2022 Partition 5220 C. Closed
Grévim&ric Electrometric Gravimetric | Reflux ,Titrimetric
Method Method Method, 24 Method,2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results:-

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW2- Outlet from ETP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5,5t09.0 10 250
Date of Date of Date of
Month . Receipt of . Valuein mgl/l, except pH
Sampling Sample Analysis
06.10.2025 | 06.10.2025 | 06.10.2025 35 7.16 <2 24
October
18.10.2025 | 18.10.2025 | 18.10.2025 29 7.24 <2 20
04.11.2025 | 04.11.2025 | 04.11.2025 19 7.32 <2 12
November
19.11.2025 | 19.11.2025 | 19.11.2025 26 7.21 <2 16
03.12.2025 | 03.12.2025 | 03.12.2025 32 7.33 <2 24
December
18.12.2025 | 18.12.2025 | 18.12.2025 22 1.27 <2 16
s APHA, 5520 B, i
. 1S 3025(P Liquid-Liquid, |[APHA 24" Edition
BIS Standard & Method 302?4?;;)2'21984’ 11):2022 Partition 5220 C. Closed
G - et" Electrometric Gravimetric | Reflux ,Titrimetric
r,\j‘gtm‘o d”c Method Method, 24 Method,2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results:-

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW8- Inlet of STP

Analysis Results of FN Effluent Water

Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA

Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
06.10.2025 | 06.10.2025| 06.10.2025 174 8.33 3.6 84 44
October
18.10.2025| 18.10.2025 | 18.10.2025 168 8.19 3.8 72 40
04.11.2025|04.11.2025| 04.11.2025 183 8.27 39 88 48
November
19.11.2025|19.11.2025 | 19.11.2025 181 8.32 41 80 44
03.12.2025|03.12.2025| 03.12.2025 196 8.08 47 104 54
December
18.12.2025|18.12.2025 | 18.12.2025 192 8.23 4.3 92 48
APHA, 5520 B, !
BIS Standard & Method 3025(PI1§)'1984 1S3025( | Liquid-Liquid, Ed?tipoiAszzgohc S 3025
R oom2 | _ 1D:2022 Partition || el | 44):2023, 3day
Gra-vimet;ic Electrometric | Gravimetric 'I(')itrimetriléx incubation at

Method Method éﬂdﬁ;?]d’;o‘g; Method, 2023 2rc

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI

VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

TEST RESULT
The sample has been tested with the following results:-

Area: Dudhichua Station: DW7- Outlet from STP
Project: Dudhichua OCP
Analysis Results of FN Effluent Water

Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250 30

Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 16 7.41 <2 12 2.2
October
18.10.2025|18.10.2025 | 18.10.2025 15 7.33 <2 8 <2
04.11.2025|04.11.2025| 04.11.2025 18 7.37 <2 12 2.6
November
19.11.2025|19.11.2025 | 19.11.2025 17 7.44 <2 12 2.4
03.12.2025|03.12.2025| 03.12.2025 24 7.26 <2 16 2.8
December
18.12.2025|18.12.2025 | 18.12.2025 21 7.31 <2 16 3.0
APHA, 5520 B
IS T RSY B APHA 24t
BIS Standard & Method 3005(P17):1084,| 'S3025(P I LiquidLiquid, | i eong o | 153025(P
R: 2002 11):2022 ' Parltmonl Closed Reflux 44).2023_, 3day
Gravimet;ic Electrometric | Gravimetric Titrimetric incubation at
Method Method Method, 24" | 5 s 27°C
Edition, 2023 '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Type of Sample: Effluent Water Period Apr’25 - Mar’26
Customer NORTHERN COALFIELD LIMITED Date of Sampling/Receipt: 04.11.2025
Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025
Sampling Protocol LPM 12 Report | ssue Date: 08.01.2026

L ocation of Performance of the Environment Laboratory,CMPDI,RI Environmental Condition Sunny

Laboratory Activity

VI1,Singrauli,M.P.

Remarks & Observation:

Samplesreceived in 51tr plastic Jerri cane

Area: Dudhichua

TEST RESULT
The sample has been tested with the following results: -

Stations; 1. DW1- Inlet of ETP

2.DW2-

Outlet from ETP

Project: Dudhichua OCP 3. DW8- Inlet of STP 4.DW7- Outlet from STP
Sl. Parameter Sampling Stations Detection | MOEF -SCH-VI BIS Standard & Method
No. 1 2 3 4 Limit STANDARDS
Class ‘A’
1 |Ammonical Nitrogen, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 50.0 |'S 3025/34:1988,
R : 2019, Nessler’s Method
2 | Arsenic (asAs), mg/l, Max <0.002 <0.002 <0.002 <0.002 0.002 0.2 1S3025/37:1988
R : 2003, AASVGA
3 |B.0.D (3 days27°C), mg/l, Max - - 48 2.6 2.00 30.0 I'S 3025(P 44):2023, 3day incubation at
27°C
4 |COD, mg/l, Max 172 12 88 12 4.00 250.0 APHA, 24th Edition, Closed Reflux,
Titrimetric Method: 2023
5 |[Colour 5 2 6 1 1 APHA, 24" Edition,
PT-Cobalt Method
6 |Copper (asCu), mg/l, Max 0.061 0.052 0.037 0.029 0.02 3.0 1S3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame)
7 |Dissolved Phosphate, mg/l, Max 0.81 0.62 132 112 0.30 5.0 APHA, 24th Edition
M olybdovanadate M ethod, 2023
8 [Fluoride (asF) mg/l, Max 0.61 043 0.78 0.44 0.2 2.0 APHA, 24th Edition,
SPADNS Method, 2023
9 [Free Ammonia, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 5.0 |'S 3025/34:1988,
R : 2019, Nessler’s Method
10 |Hexavalent Chromium, mg/l, M ax <0.01 <0.01 <0.01 <0.01 0.01 0.1 APHA, 24th Edition,
Diphenylcarbohydrazide M ethod
11 |lIron (asFe), mg/l, Max <0.2 <0.2 <0.2 <0.2 0.2 3.0 153025 /53, 2024, AAS (Air-Ac-Flame)
12 |Lead (asPb), mg/l, Max <0.001 <0.001 <0.001 <0.001 0.001 0.1 APHA, 23rd Edition
3120 B ICP Method, 2017
13 |Manganese(as Mn), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 20 APHA 24 Edition 3111 a,b Direct Air
Acetylene Flame M ethod 2023
14 |Mercury, mg/l, Max <0.0004 <0.0004 <0.0004 | <0.0004 0.0004 0.01 1'S 3025/48:2000
AASVGA Method
15 |Nickel (asNi), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 3.0 1 §-3025/54:2003,R: 2019 AAS (Air-Ac-
Flame) M ethod
16 |Nitrate Nitrogen, mg/l, Max 4.7 16 51 14 0.50 10.0 APHA, , 24" Edition, UV-
Spectrphotometric M ethod, 2023
17 | Odour Agreeable Agreeable Agreeable | Agreesble Qualitativ Agreeable 1S 3025 /05:2018, Qualitative
e
18 |Oil & Grease, mg/l, Max 42 <2 39 <2 2.00 10.0 APHA, 5520 B, Liquid-Liquid, Partition
Gravimetric Method, 24™" Edition, 2023
19 | pH value 7.56 7.32 8.27 7.37 0.1 55t09.0 1S3025(P 11):2022  Electrometric
M ethod
20 [Phenolic compounds <0.002 <0.002 <0.002 <0.002 0.002 1.0 APHA, 5530 C, Chloroform Extraction
(as CeHsOH),mg/l, Max Method, 24" Edition, 2023
21 |Selenium (as Se), mg/l, Max <0.0005 <0.0005 <0.0005 | <0.0005 0.0005 0.05 APHA, 23rd Edition
3120 B ICP Method, 2017
22 |Sulphide (as S?), mg/l, Max <0.005 <0.005 <0.005 <0.005 0.005 20 APHA, 4500 S” D, Methylene Blue
M ethod, 24" Edition 2023
23 |[Temperature (°C) 25.6 25.7 25.8 25.9 Shall not exceed 1S-3025/09: 2023, Ther mometeric
5° C above the receiving temp.
24 |Total Chromium (asCr), mg/l, Max | <0.002 <0.002 <0.002 <0.002 0.002 20 APHA, 23rd Edition,
3120 B, ICP Method: 2017
25 |Total Kjeldahl Nitrogen, mg/l, Max 4.1 32 5.9 43 1.00 100.0 APHA, 4500 Norg B, MacroKjeldahl
Method, 4500 NH3-B,F, 24™" Edition, 2023
26 |Total Residual Chlorine, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 1.0 APHA, , 24" Edition, DPD Method, 2024
27 |Total Suspended Solids, mg/l, Max 372 19 183 18 10.00 100.0 IS 3025/17:1984,
R :2022, Gravimetric M ethod
28 |Zinc (asZn), mg/l, Max 0.29 0.12 0.25 0.18 0.1 5.0 153025 /49: 1994, R : 2019, AAS (Air-Ac-
Flame)

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
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Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Type of Sample: Surface Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN COALFIELD Date of Sampling/Receipt: 04.11.2025
LIMITED

Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025

Sampling Protocol LPM 12 Report | ssue Date: 08.01.2026

L ocation of Performance of the Environment Environmental Condition Sunny

Laboratory Activity

Laboratory,CMPDI,RI

VI1,Singrauli,M.P.

Remarks & Observation:

Samplesreceived in 5tr plastic Jerri cane

TEST RESULT

The sample has been tested with the following results: -
Stations: 1. DW3- Ballia nalla west of Hanuman Mandir
2. DW4- D/S of Ballia nalla after discharge of STP overflow

Area: Dudhichua
Project: Dudhichua OCP

Sampling Stations IS 2296:
Sl.No Par ameter 1 ) D?_tiegiiton ;I:z;ﬁ; BIS Standard & Method
S
1 Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.2 . 20(138, i(ESS/?Z:G f% whod
2 I\Eling (3days27°C), mg/l, < < 200 3 1S3025(P M):g)é?;,ogday incubation
3 Chlorides (as Cl), mg/l, Max 32 38 200 600 Arggni)?n?érzihMEgtir:ﬁ'zozs
4 Colour, Hazen Units,M ax 2 6 1 APHA, 24" Edition,
PT-Cobalt Method
5 Copper (asCu), mg/l, Max 0.04 0.06 0.02 15 |33025/¢(1§:i rl-gAgcz-'F Il? am 2319, AAS
6 Dissolved Oxygen, min. 712 797 010 4 (Min) I53025V(VF;n3li3|)e:;LiBZQi,dl'\;ﬁ);9r,nl:/(Ijodified
7 Fluoride (as F) mg/l, Max 0.68 0.75 0.20 15 sﬁigﬁ'szﬁtgfo‘ﬂfifgz’s
9 Iron (asFe), mg/l, Max 0.53 0.68 0.20 50 153025 /53: éloalzi,e)AAs (Air-Ac-
10 Lead (asPb), mg/l, Max <0.001 <0.001 0.001 0.1 A :gg%z?’\,/rli Egcijt’iggﬂ
11 | Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 3025482000
12 Nitrate (as NOs), mg/l, Max 097 1254 050 50 Sp:ctﬁlgﬁét’o?:trii?\iltgﬁéé{vzbﬂ
13 pH value 7.60 766 1.00 6585 1S 3025(P 11):§/|0‘§t2hod Electrometric
14 Phenolic compounds APHA, 5530 C, Chloroform
(as CeHsOH), mg/l, Max <0.002 <0.002 0.002 0.005 Extraction M eztggg, 24™ Edition,
15 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.05 AlAS Ss_gz(;sft's\:ﬂ zec:?zd
16 Sulphate (as SO4) mg/l, Max 161 174 10 400 ur tﬁzggézr?::hMEgir:méozs
1| Jol Disslved Solids mal, |75 N
© | g w00 | R e
19 Zinc (asZn), mg/l, Max 017 0.21 0.10 15 1S3025 léfi:r%i?#g&] i())lg, AAS

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI

CHAPTER - IV
NOISE LEVEL QUALITY MONITORING

&) empd: 59

4.1  Location of ssmpling sitesand their rationale
(Refer Fig. No. - 11)

)] Sector B & C residential Colony near Alankar Bhawan (DN-1)
To assess the noise level in the residentia area, noise levels were recorded during day
as well as night time in the colony. The site selected is monitored near the Alankar
Bhawan.

i) CGM's Office (DN-2)
The nearest office complex from the mines is CGM’s Office. The site is selected to
assess the ambient noise level in the office areainside the project.

iii) East Section Canteen (DN-3)
Thesiteis selected to assess the ambient noiselevd of theindustrial areasituated where
mining activities are in progress.

iv) West Section Canteen (DN-4)
Thesiteis selected to assess the ambient noise level of theindustrial areasituated where
mining activities are in progress. Also as the haul road possess through this site noise
pollution is monitored.

V) Karwari Village (DN-5)
The site is selected to assess the ambient noise level due to mining activitiesin near by
residential area situated by the side of the project.

V) Executive Hostel in Sector 'A' Colony (DN-6)
This station is selected to assess the ambient noise level due to mining activities of the
project in nearby Colony.

4.2 Methodology of sampling and analysis

Noise level measurementsin form of 'LEQ' were taken using Integrated Averaging Sound Level
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour
time in day and night time. Noise levels were measured in Decibels, ‘A" weighted average, i.e.
dB (A).

4.3 Results& Interpretations

Ambient noise levels were recorded during day and night time and the observed values were
compared with standards prescribed by MoEF& CC.

The results of Noise levels recorded during day and night time on fortnightly basis are presented
in tabular form along with the applicable standard permissible limits. The observed values in
terms of LEQ are presented.

The observed values at al the monitoring locations are found to be within permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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60 Envi ronnment Laboratory, CMPDI > T
TEST REPORT
Unique | dentification Number: N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, L QR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua OCP Station Name: Sector B& C residential colony near  Alankar Bhawan -DN1
I\Slld Zone Date of recording Noise Level dB(A) Leq _
) Day Night
1 Residential 10.10.2025 50.3 40.2
2 Residential 24.10.2025 52.6 425
3 Residential 10.11.2025 51.8 41.3
4 Residential 25.11.2025 53.1 43.8
5 Residential 09.12.2025 514 40.4
6 Residential 23.12.2025 50.7 41.6

Area :Dudhichua OCP

Station Name: CGM Office— DN2

I\Slld Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 11.10.2025 69.5 59.7
2 Industrial 24.10.2025 72.6 61.5
3 Industrial 11.11.2025 71.2 62.1
4 Industrial 25.11.2025 70.8 61.8
5 Industrial 10.12.2025 72.3 62.6
6 Industrial 24.12.2025 71.9 60.3

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution

(Regulation and Control), Rules, 2000

Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Slence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no sign

ature.

Page No./ 2




53

Envi ronnent Laboratory, CMPDI
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TEST REPORT
Unique | dentification Number: N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample; Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026

Testing/ Sampling Protocol

‘The noise pollution (Regulation and Control), Rules,2000, L QR 34

Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.

TEST RESULT

The sample has been tested with the following results: -

Area :Dudhichua OCP

Station Name East Section canteen — DN3

[\SIIO Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 11.10.2025 70.5 61.7
2 Industrial 24.10.2025 72.3 63.5
3 Industrial 11.11.2025 69.7 60.2
4 Industrial 26.11.2025 734 63.9
5 Industrial 10.12.2025 70.8 59.8
6 Industrial 24.12.2025 71.6 62.3

Area: Dudhichua OCP

Station Name: West Section canteen — DN4

I\SI|6 Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 12.10.2025 69.3 59.7
2 Industrial 25.10.2025 71.2 61.5
3 Industrial 12.11.2025 70.8 60.4
4 Industrial 26.11.2025 73.5 63.6
5 Industrial 11.12.2025 72.7 61.9
6 Industrial 24.12.2025 704 60.3

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules, 2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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Envi ronnment Laboratory, CMPDI > T
TEST REPORT
Unique | dentification Number: N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, L QR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name: Karwari Village— DN5
9. _ Noise Level dB(A) Leqg
No. Zone Date of recording
Day Night
1 Residential 12.10.2025 46.3 36.4
2 Residential 28.10.2025 47.9 38.2
3 Residential 12.11.2025 45.6 35.9
4 Residential 27.11.2025 46.4 37.1
5 Residential 11.12.2025 48.2 38.3
6 Residential 26.12.2025 47.5 36.8
Area: Dudhichua OCP Station Name: Executive Hostel in Sector ‘A’ — DN6
I\Sllo Zone Date of recording Noise L evel dB(A) Leq.
) Day Night
1 Residential 13.10.2025 49.7 39.3
2 Residential 28.10.2025 515 41.6
3 Residential 13.11.2025 50.3 40.4
4 Residential 27.11.2025 52.6 42.2
5 Residential 12.12.2025 50.8 40.9
6 Residential 27.12.2025 519 411

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules, 2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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2.0
2.1

2.2

2.3

3.0

3.1

EXECUTIVE SUMMARY

Introduction

The purpose of environmental monitoring is to assess the quality of various
attributes that affects the fauna and flora. In accordance with the quality of
these attributes appropriate strategy is to be developed to control the pollution
level within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an
area of 312 Sqg.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning &
Design Institute Limited (CMPDIL). The environmental monitoring has been
carried out as per the conditions laid down by the MoEF&CC while granting
environmental clearance of project, consent letter issued by the respective
SPCB, and other statutory requirements.

Sampling location and rationale
Ambient air sampling locations

The ambient air quality monitoring stations were selected to represent core &
buffer zone and further classified as residential and industrial area. The
rationale has been based on the guidelines stipulated by MoEF&CC, consent
letter of SPCB, as well as other statutory requirements.

Water sampling stations

The Water sampling stations were selected for effluent at inlet and outlet of
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP),
drinking water supply, and Hand pump water and also from receiving streams.

Noise level monitoring locations

Noise levels vary depending on the various activities in mining areas. The
monitoring of noise level in different locations will be helpful to take appropriate
mitigating measures. The noise levels were recorded in mining area, workshop
and in residential area.

Methodology of sampling and analysis

Ambient air quality

Parameters chosen for assessment of ambient air quality were Suspended
Particulate Matter (SPM), Particulate Matter (PM1o), Fine Particulate Matter
(PMz), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOy). Respirable Dust

Samplers (RDS) were used for sampling of SPM, PMio, SO2 & NOy and Fine

Dust Samplers (PM2.5 sampler) were used for sampling of PMzs at 24 hours
interval once in a fortnight.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page - 4
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3.2

3.3

4.0

4.1

4.2

4.3

The samples were analysed in Environmental Laboratory of CMPDI.

Water quality

Water samples were collected as per standard practice. The effluent samples
and Drinking water samples were collected and analysed for four/five
parameters on fortnightly basis. The surface water sample and drinking water
samples were collected and analysed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site
while collecting the samples. Thereafter the samples were preserved and
analysed at the laboratory of CMPDI.

Noise level monitoring

Noise level measurements in form of 'LEQ' were taken using Integrated
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise
levels were measured for about one hour time in day and night time. Noise
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).

Results and interpretations

Air quality
It has been seen from the analysis results that the 24 hours average
concentration of parameters like SPM, PMio, PM25, SO2 and NOy are mostly

within the permissible limits in all sampling locations as per MOEF&CC Gazette
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and
National Ambient Air Quality Standard -2009. Sometimes the concentration of
SPM, PMi1o & PM2s exceeds the limits due to presence of number of thermal
powers in the vicinity.

Water quality

The test results indicate that the major parameters compared with MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
(For 4/5 parameters of drinking and effluent water), 1S.10500/2012 (All
parameters of Drinking water) and 1S: 2296 (All parameters of Surface water),
are within permissible limits.

Noise Level

During the noise level survey it has been observed that the noise level in the
sampling locations is within the permissible limits prescribed as per MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for
residential Area.

Environmental Monitoring report

Job no-252606114 Executive Summary, Page -
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CHAPTER -I
INTRODUCTION

Any industry and development activities including coal mining is bound to
affect environmental attributes. There are positive as well as negative impacts
of such operations. For controlling the adverse impacts a regular monitoring is
essential. The environmental monitoring is being done as per the guide-lines
stipulated by Ministry of Environment Forest and Climate Change
(MoEF&CC), Govt. of India.

The very purpose of environmental monitoring is to assess the quality of
various attributes which affects the environment. As per quality of these
attributes appropriate strategy is to be developed to control the pollution level
within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL)., a subsidiary company of Coal India
Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli
Coalfield is divided into two basins namely Main basin and Moher sub-basin.
Moher sub-basin having an area of 312 Sgq.KM. Out of which 80 Sg.KM on
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the
centre of mining activities. The southern half of the Moher basin is preserved
while the northern half was up thrown by a metamorphic fault and is eroded,
hence called Moher Sub basin.

Northern Coalfield Limited has awarded Environmental Monitoring work of all
Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The
environmental monitoring has been carried out as per conditions laid down by
MoOEF&CC while granting environmental clearance to different projects.
CMPDI has trained manpower and well equipped laboratory to carry out
monitoring, analysis and R&D work in the field of environment.

The Project is located in Moher basin of Singrauli Coalfields in Singrauli
District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12
between latitude 24° 07' 30" to 24° 09' 30" North and longitudes 82° 34' 30" to
820 36' 30" East.

The project is well connected to Sidhi in MP about 90 km and Varanasi in UP
about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is
about 30 km away and is approachable by an all weather roads.

The area is undulating and hilly terrain. The elevation varies from 140 m to
470 m above MSL (Mean Sea Level). The drainage of the area occurs through
Amjhar nallah on the west & a seasonal nallah in the east which joins the river
Kachani on the south. The Project location is shown in the Fig. No.-I

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -1
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working
seams namely, Purewa Top, Purewa Bottom, and Turra, with an average
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2°to 3° .The
average grade of coal is G-10. The Project is linked to serve Western India
Power Stations through Basket Linkage

Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is
forestland, 807 ha is tenancy land and 366 ha is Govt/wasteland. The
Project is being worked by combined mining system deploying dragline and
shovel dumper combination.

The ultimate working depth has been estimated as 235 m. The total O.B.
during the mine life has been estimated as 1133.41 Mm? out of which only
134.00 Mm?3 is proposed to be dumped externally and balance as backfill
internally. The overall dump slope will be kept at 28° to prevent dump slide.

The Project has Environmental Clearance from Ministry of Environment Forest
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal
production vide letter no. E.C. No. J-11015/381/2008.IA.1I[(M)
Dated:20.03.2020.

Ministry of Environment, Forest and Climate Change while granting
environmental clearance has given one of the General conditions that “ Four
ambient air quality monitoring stations should be established in the core zone
as well as in the buffer zone for PM1o, PM25, SO2, NOx monitoring. Location
of the stations should be decided based on the meteorological data,
topographical features and environmentally and ecologically sensitive targets
in consultation with the State Pollution Control Board. “Half Yearly analysis for
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions
regarding water / effluent and noise level monitoring is also stipulated in the
EC conditions.

In compliance of these conditions the Environmental Monitoring has been

carried out & report prepared for submission to MOEF&CC & SPCB and other
statutory authorities.

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -2
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CHAPTER-II
AMBIENT AIR QUALITY MONITORING

2.1 Location of sampling station and their rationale
(as per G.S.R. 742 (E) dt. 25th December,2000)

2.1.1  Ambient Air Quality Sampling Locations
l. CORE ZONE Monitoring Location (Refer Fig. No. - II)

)] Old view Point (DA1): Industrial Area

Dust sampler was placed near Regional store. This station was selected to assess the
ambient air quality in the core zone where mining activities are in progress. The Dust
generating most probable sources are CHP and haul road which are nearly 300 m
away from the selected point.

i) Central Substation (DA2): Industrial Area

This station is selected to assess the ambient air quality in the core zone to reflect the
impacts of drilling, blasting, loading of coal and OB. The Dust generating most
probable sources are OB and haul road which are nearly 500 m away from the selected
point.

i) CGM Office (DA3): Industrial Area

The sampler was placed in the premises of the CGM Office at roof top of office. This
station was selected to assess the ambient air quality in the core zone where mining
activities are in progress. The Dust generating most probable sources are coal yard
and nearby road which are nearly 400 m away from the selected point.

iv) Dudhichua STP (DA4): Residential Area

The sampler was placed at STP. This site was selected to assess the present ambient
air quality status in residential area. The Dust generating most probable sources is
nearby road which are nearly 500 m away from the selected point.

Il. BUFFER ZONE Monitoring Location (Refer Fig. No. - |)

)] Surya Kiran Bhawan (DA5S): Residential Area

Surya Kiran Bhawan of sector B & C will represent a location in the residential area.
This station is selected to assess the Air quality in residential area. The Dust
generating most probable sources are nearby road and OB Dump which are nearly
800 m away from the selected point.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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i)

2.2

2.3

Karwari Village (DA6): Residential Area.

Karwari Village is located inside the mining lease area situated in the eastern side of
the mine. Until the village is rehabilitated the location needs to be monitored regularly.
This location is selected to study the impact of ambient air quality of both Khadia OCP
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB
Dump which are nearly 200 m away from the selected point.

Pump House of CWS Colony (CWA2): Residential Area

The location is selected to represent the ambient air quality in the residential zone.
The Dust generating most probable sources are CHP and nearby Road which are
nearly 300 m away from the selected point.

Khadia GM Office (KHA3): Residential Area

This location will represent the ambient air quality of residential area in buffer zone of
Dudhichua Project. The Dust generating most probable source is OB Dumps which
are nearly 800 m away from the selected point.

Methodology of sampling and analysis

Parameters chosen for assessment of ambient air quality were Suspended Particulate
Matter, Respirable Particulate Matter (PM1o), Fine Particulate Matter (PMz.5), Sulphur
Di-oxide (SO»2) and Nitrogen Oxides (NO2). Respirable Dust Samplers (RDS) & fine

particulates sampler were used for sampling “SPM, PM1o, SO2, & NO2” and “PM25”
respectively of 24 hours duration once in a fortnight and the same for the gaseous
pollutants. The samples were analysed in Environmental Laboratory of CMPDI.

Results & Interpretations

The results of Ambient Air Quality are presented in tabular form along with Quarterly
Average for each monitoring station in the test reports.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESUL

The sample has been tested with the following results: -

T

Area: Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1
Parameters(in pg/md)
Suspended
Date of Date of receipt . Particulate . ! .
Month . D f Particulat | Particulat | Sulphur | Nitrogen
ont Sampling of sample ate of andlysis ('\é,at ig_ e Matter eMatter | Dioxide | Oxides
>PM 10)SP (PM10) (PM25) (S02) (asNOGy)
M
1S: 5182 | 1S:5182
IS: 5182/ IS: 5182/ IS: 5182/ [ (Part- [ (Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 10pgm® | 35ugm® | 2 pgm? ugzlf; . | 6ugm?
. 3 3 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m 300 pg/m NA ugm? ugm?
04.07.2025- 05.07.2025-
July 05.07.2025 05.07.2025 10.07.2025 152 86 26 25 29
25.07.2025- 26.07.2025-
July 26.07.2025 26.07.2025 30.07.2025 375 213 65 25 31
07.08.2025- 08.08.2025-
August 08.08.2025 08.08.2025 12.08.2025 361 191 59 27 32
22.08.2025- 23.08.2025-
August 23 08.2025 23.08.2025 27 08.2025 350 180 47 26 31
12.09.2025- 13.09.2025-
September 13.09 2025 13.09.2025 17.09.2025 224 173 62 <25 27
26.09.2025- 27.09.2025-
September 27 09.2025 27.09.2025 08.10.2025 75 49 16 <25 24
Minimum Value 75 49 16 25 24
Maximum Value 375 213 65 27 32
Quarterly Average 256 149 46 26 29

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

The sample has been tested with the following results: -

TEST RESULT

Area: Dudhichua Project: DudhichuaOCP Stations. Central Sub Station DA2
Parameters (in pg/m?3)
Suspended
Date of Date of receipt . Particulate ' . )
Month . D f Particulat | Particulat | Sulphur | Nitrogen
ont Sampling of sample ate of analysis ('\lﬂ,at f_: e Matter eMatter | Dioxide | Oxides
>PM1)SP (PMa0) (PM25) (S02) (asNOGy)
M
1S: 5182 | 1S: 5182
IS:5182/ | 1S:5182 | 1S:5182 | /(Part- | /(Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 10pgm® | 35ugm® | 2pugm? ugzl‘; s | 6ugme
. 5 5 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m 300 pug/m NA ugm® ugm®
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15 07.2025 175 91 31 25 30
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 345 186 63 28 34
14.08.2025- 16.08.2025-
August 15.08.2025 16.08.2025 20.08.2025 418 216 71 26 31
25.08.2025- 26.08.2025-
August 26.08.2025 26.08.2025 29 .08.2025 94 52 19 27 32
05.09.2025- 06.09.2025-
September 06.09.2025 06.09.2025 10.09.2025 195 107 39 <25 28
19.09.2025- 20.09.2025-
September 20.09 2025 20.09.2025 2409 2025 175 95 32 <25 25
Minimum Value 94 52 19 25 25
Maximum Value 418 216 71 28 34
Quarterly Average 234 125 43 27 30

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable

Sampling Plan Reference

LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua

Project: DudhichuaOCP  Stations. GM Office DA3

6 sy
0 cmpds 77

Parameters(in pg/md)
Suspended
Date of Date of receipt . Particulate ' . )
Mo | somping | orsmple | DA @yss | e | T | Tk | Sur | e
>PM10)SP (PM10) (PM25) (SO, | (asNOy)
M
1S: 5182 | 1S:5182
IS:5182/ | 1S:5182/ | 1S:5182/ | /(Part- | /(Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 10pgm?® | 35ugm® | 2pgm? ugzl‘; . | 6pgme
. s s 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m 300 pg/m NA ug/m® ug/m®
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 09.07.2025 412 214 60 26 30
24.07.2025- 25.07.2025-
July o5 07.2025 25.07.2025 29.07.2025 147 83 24 28 33
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 175 94 31 27 31
21.08.2025- 22.08.2025-
August 22 08.2025 22.08.2025 26.08.2025 268 143 55 26 31
11.09.2025- 12.09.2025-
September 12.09.2025 12.09.2025 16.09.2025 169 91 34 <25 28
25.09.2025- 26.09.2025-
September 26.09 2025 26.09.2025 03.10.2025 152 80 26 <25 24
Minimum Value 147 80 24 26 24
Maximum Value 412 214 60 28 33
Quarterly Average 221 118 38 27 30

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

PageNo./ 5
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Envi ronnent Labor at ory, CVPDI =
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Information obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplersplaced 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Project: DudhichuaOCP Stations: Dudhichua STP, DA4
Parameters(in pg/md)
Month Date of Sampling Date of receipt | b 46 of anal ysis | Particulate | Particulate | Sulphur | Nitrogen
of sample Matter Matter Dioxide Oxides
(PMyq) (PM25) (SO, (asNOy)
1S: 5182/ | 1S:5182/
1S: 5182/ IS: 5182/
Tes Method (Pat23), | (Pat2s), | Far02). | (Parc00)
2006 2006 2006 1998
Detection Limit 3.5 ug/m?® 2 ug/m?® 25 ug/m® 6 pg/m?®
Permissible limits as per NAAQ Standar ds 2009 100 pg/m? 60 pg/m?® 80 ug/m® | 80 ug/m?®
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 09.07.2025 41 11 <25 24
24.07.2025- 25.07.2025-
July o5 07.2025 25.07.2025 29.07.2025 92 35 <25 28
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 51 16 31
21.08.2025- 22.08.2025-
August 22 08.2025 22.08.2025 26.08.2025 60 21 <25 27
11.09.2025- 12.09.2025-
September 12 09.2025 12.09.2025 16.09.2025 87 33 <25 25
25.09.2025- 26.09.2025-
September 26.09.2025 26.09.2025 03.10.2025 72 24 <25 22
Minimum Value 41 11 26 22
Maximum Value 92 35 26 31
Quarterly Average 67 23 26 26

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

PageNo./ 6
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Envi ronnent Laboratory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Information obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplersplaced 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Project: DudhichuaOCP Stations: SuryaKiran Bhawan DA5S
Parameters(in pg/md)
Date _of Date of receipt : Particulate | Particulate | Sulphur | Nitrogen )
Month Sampling of sample | DaAeofanalysis | FOES | e | Dioide | Oxides Ammonia
(M) | (M9 | (SO) | (@sNO, | NI
. 1S: 5182
IS: 51827 | IS 5182/ '/S(If;fz /(Part- | IS:5182/
Test Method (Part-23), (Part-24), 02), 2001 06), (Part-25),
2006 2006 R-’2006 1975 R- 2018
1998
Detection Limit 3.5 ug/m?® 2ug/m® | 25ug/m?® | 6pg/m® | 20 ug/m3
Permissible limits as per NAAQ Standar ds 2009 100 ug/m® | 60 pg/m* | 80 pg/m® | 80 pg/m? ug,on%
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 08.07.2025 95 32 <25 15 20.4
04.07.2025- 05.07.2025-
July 05.07.2025 05.07.2025 09.07.2025 40 14 <25 19 21.1
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15.07.2025 55 17 <25 24 <20
11.07.2025- 12.07.2025-
July 12.07.2025 12.07.2025 16.07.2025 42 14 <25 27 <20
17.07.2025- 18.07.2025-
July 18.07.2025 18.07.2025 22 07.2025 56 19 25 29 22.4
18.07.2025- 19.07.2025-
July 19.07.2025 19.07.2025 23.07.2025 62 20 25 28 <20
24.07.2025- 25.07.2025-
July 25 07.2025 25.07.2025 20.07.2025 47 15 <25 28 <20
25.07.2025- 26.07.2025-
July 26.07.2025 26.07.2025 30.07.2025 43 11 <25 27 22.1
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 34 10 26 30 <20
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 51 18 26 29 <20

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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80 Envi ronnent Labor atory, CMPDI & ompcs
August %g%%i%zzz' 08.08.2025 ci%%%‘é%é%‘ 68 24 27 31 20.1
August | 209520251 09.08.2025 | 99520551 48 16 | 25 | 29 | <20
August | 330520551 16.08.2025 | S22 | 45 15 | <25 | 27 | 214
August | 25082025 | 55.08.2005 | 2200205 | s 19 | 25 | 28 | <20
August | 22982025 | 23.08.2025 | 250202 | 34 11 | 25 | 29 | <20
August 22%.%%.22%22%' 29.08.2025 %%%%_22%2255' 89 27 | <25 | 27 | 223
August | 52952025 | 30,08.2005 | 3290201 7¢ 25 | <25 | 26 | 261
September | 0t 00202 | 05.00.2025 | 204202 49 17 | <25 | 26 | 234
September | 2> 00 292> | 06.00.2025 | 2022202 | 57 19 | <25 | 25 | <20
September | 7500202 | 12.00.2025 | 1202202 | 75 %6 | <25 | 24 | 211
September 11%'.%%.22%22%' 13.09.2025 113;%%_22%2255' 96 32 | <25 | 23 | 222
september | 5500202 | 19.00.2025 | 5299207 | 55 18 | <25 | 22 | 236
September 12%.%%.22%22%' 20.09.2025 22%%%.22%2255' 61 21 | <25 | 24 | <20
September 22%.%%.22%22%' 26.09.2025 %%‘3%_22%2255' 130 38 <25 23 21.1
September 2267'.%%.22%22%' 27.09.2025 %2'2%_22%22%' 49 16 <25 20 22.8
Minimum Value 34 10 25 15 20.1

Maximum Value 130 38 27 31 26.1

Quarterly Average 60 20 26 26 22.1

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Infor mation obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations: Singrauli CMPDI Camp DA6
Parameters(in pg/md)
Date of Date of receipt . ; : ;
Mo | smping | ofsample | Deofaelyss | Pce | Ficuse | subtur | RSO | pra
PM) | (M2 | (500 | (@sNoy | @NHI
] IS: 5182

IS: 51827 | IS 5182/ '/S(S;fz /(Part- | IS:5182/

Test Method (Part-23), | (Part-24), 02). 2001 06), (Part-25),

2006 2006 roo0s | 1975R- 2018

1998

Detection Limit 3.5 ug/m?® 2ug/m® | 25ug/m?® | 6pg/m® | 20 ug/m3

Permissible limitsas per NAAQ Standar ds 2009 100 pg/m® | 60 ug/m® | 80 pg/m® | 80 pg/m?® uglogs
03.07.2025- 04.07.2025-

July 04.07.2025 04.07.2025 08.07.2025 42 16 <25 23 <20
04.07.2025- 05.07.2025-

July 05.07.2025 05.07.2025 09.07.2025 34 11 <25 24 24.6
10.07.2025- 11.07.2025-

July 11.07.2025 11.07.2025 15.07.2025 52 18 25 30 <20
11.07.2025- 12.07.2025-

July 12 07.2025 12.07.2025 16.07.2025 37 13 26 32 <20
17.07.2025- 18.07.2025-

July 18.07 2025 18.07.2025 29 07.2025 45 14 <25 28 <20
18.07.2025- 19.07.2025-

July 19.07.2025 19.07.2025 23 07.2025 51 19 25 29 24.8
24.07.2025- 25.07.2025-

July o5 07.2025 25.07.2025 29 07.2025 45 15 27 32 20.6
25.07.2025- 26.07.2025-

July 26.07.2025 26.07.2025 30.07.2025 49 14 27 33 <20
31.07.2025- 01.08.2025-

July 01.08.2025 01.08.2025 05.08.2025 27 09 28 32 <20
01.08.2025- 02.08.2025-

August 02.08.2025 02.08.2025 06.08.2025 47 15 27 32 26.3

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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82 Envi ronnent Labor atory, CMPDI & ompcs
August %g%%i%zzz' 08.08.2025 ci%%%‘é%é%‘ 75 27 26 30 <20
August | 209520251 09.08.2025 | 99520551 48 16 | 25 | 30 | <20
August | 330520551 16.08.2025 | 2902051 66 o4 | 27 | 32 | <20
August | 25082025 | 95.08.2005 | 2200205 | a7 14 | 25 | 29 | <20
August | 22052025 | 23.08.2025 | 230020 | 27 10 | 26 | 31 | 228
August | 209520251 59.08.2005 | 25952001 79 14 | 27 | 33 | <20
August | 5952025 | 30,08.2025 | 329520051 64 23 | 27 | 32 | <20
September | 0t 00202 | 05.00.2025 | 220420 48 17 | 25 | 30 | <20
september | 2> 00 292> | 06.00.2025 | 2002202 | 53 18 | 26 | 32 | <20
September | 7500202 | 12.00.2025 | 1202202 | g2 2% | 26 | 31 | 231
September | 750272 | 13.00.2025 | 1300202 | 94 31 | 25 | 30 | <20
september | 5500202 | 19.00.2025 | 529920 | 45 15 | <25 | 27 | <20
September 12%.%%.22%22%' 20.09.2025 22%%%_22%2255' 38 12 | <25 | 25 | <20
September 22%.%%.22%22%' 26.09.2025 %%‘3%_22%2255' 54 17 <25 26 21.1
September 2267'.%%.22%22%' 27.09.2025 %2'2%_22%22%' 39 13 <25 23 <20
Minimum Value 27 09 25 23 20.6

Maximum Value 94 31 28 33 26.3

Quarterly Average 51 17 26 29 23.3

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Cws/02 Job No. 252606113 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Information obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplersplaced 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: CWS Project: CWS Stations: Indira Bhawan CWA?2
Parameters (in pg/m3)
i Date of receipt ] Particulate Particulate Sulphur Nitrogen
Month Date of Sampling of sample Date of analysis Vot Vottes ol o
(PM10) (PM2.5) (S02) (asNOx)
1S: 5182/ | 1S:5182/
IS: 5182/ IS: 5182/
Test Method (Pat23), | (Patos), | Fart02). | (Par0o)
2006 2006 2006 1998
Detection Limit 3.5 ug/m3 2 yg/m3 25 ug/m3 6 pg/m3
Permissible limitsas per NAAQ Standar ds 2009 100 pg/m3 60 ug/m3 80 ug/m3 | 80 ug/m3
08.07.2025- 09.07.2025-
July 09.07.2025 09.07.2025 12.07.2025 94 32 <25 18
22.07.2025- 23.07.2025-
July 23.07.2025 23.07.2025 27.07.2025 61 20 <25 24
05.08.2025- 06.08.2025-
August 06.08.2025 06.08.2025 09.08.2025 63 21 26 29
19.08.2025- 20.08.2025-
August 20.08.2025 20.08.2025 23 08.2025 37 12 28 32
09.09.2025- 10.09.2025-
September 10.09.2025 10.09.2025 13.09.2025 44 14 <25 28
23.09.2025- 24.09.2025-
September 2409 2025 24.09.2025 27 09.2025 81 26 <25 23
Minimum Value 37 12 26 18
Maximum Value 94 32 28 32
Quarterly Average 63 21 27 26

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Kha/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Information obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplersplaced 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Khadia Project: KhadiaOCP Stations: GM OfficeKHA3
Parameters(in pg/md)
Date of Date of receipt . ; : ;
Mo | Gamping | ofsample | DACOTaddyss | Pricute | Picdde | St | MU | aria
(M) | (M2 | (S0) | (asnoy | NHI)
1S:5182 | 1S:5182
1S: 5182/ IS: 5182/ / (Part- / (Part- IS: 5182/
Test Method (Part-23), (Part-24), 02), 06), (Part-25),
2006 2006 2001R- | 1975R- 2018
2006 1998
Detection Limit 3.5 ug/m?® 2ug/m® | 25ug/m® | 6ug/m® | 20 ug/m3
Permissible limitsas per NAAQ Standar ds 2009 100 pg/m® | 60 pg/m® | 80 pg/m?® ug8/?n3 ngorg?’
02.07.2025- 03.07.2025-
July 03.07.2025 03.07.2025 08.07.2025 80 26 <25 24 21.0
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 08.07.2025 111 34 26 28 <20
09.07.2025- 10.07.2025-
July 10.07.2025 10.07.2025 14.07.2025 56 17 27 29 24.5
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15.07.2025 49 15 26 29 20.7
16.07.2025- 17.07.2025-
July 17.07.2025 17.07.2025 21.07.2025 103 33 <25 23 <20
17.07.2025- 18.07.2025-
July 18.07.2025 18.07.2025 29 07.2025 52 18 <25 21 <20
23.07.2025- 24.07.2025-
July 24 07.2025 24.07.2025 28 07.2025 72 23 26 28 26.7
24.07.2025- 25.07.2025-
July 25 07 2025 25.07.2025 29 07.2025 68 22 28 31 <20
30.07.2025- 31.07.2025-
July 31.07.2025 31.07.2025 04.08.2025 38 13 <25 27 <20
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 157 65 27 29 <20

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronment Laboratory, CVPDI & emeds 85
August %67'.%88'.22%22%' 07.08.2025 271'%88'_?2%?255‘ 55 35 26 29 <20
August %QI%SB'.ZZ%ZZSS' 08.08.2025 282'%88'_?2%?255' 133 | 43 | <25 | 24 | 242
August 113'.%88'.22%22%' 14.08.2025 11%%88'_?2%?255' 79 31 | <25 | 25 | <20
August | ~EOS2025 1 16.08.2005 | OO0 LNE | 42 15 | 27 | 29 | <20
August 2201'.%88'.22%22%' 21.08.2025 2215'%88'_22%2255' 39 12 28 31 | 227
August 2212'.%%.2%2255' 22.08.2025 22%%88'_22%2255' 64 21 29 31 | <20
August | 55952025 | 58.08.2025 | L5920 | 57 17 | <25 | 27 | <20
pugust | 28082025 | g 05 505 29082025 | o |5 | pe | g | <0
September %32.%%.22%22%' 04.09.2025 %‘;%%_22%2255' 103 31 26 29 21.3
September %‘;%%.22%22%' 05.09.2025 %%%%_22%2255' 56 18 <25 25 <20
September | =0 002925 1111.00.2025 | THOO2PE | 79 19 | <5 | 25 | 224
September | ~5O%202> 112.00.2005 | 2020 | 111 | 34 | <25 | 21 | <20
September | =70%202>" 118.00.2025 | T0O0L02> | 4 12 | <5 | 18 | <20
September 11%%%22%2255 19.09.2025 1293%%22%2255 67 20 <25 19 <20
September 222%%22%22% o5 09,2025 2259%%22%2255 32 10 <25 15 <20
September 22%%%22%22‘2 06.09.2025 %3%%22%2255 46 14 <25 12 <20
Minimum Value 32 10 26 12 20.7
Maximum Value 157 65 29 31 26.7
Quarterly Average 70 24 27 25 22.9

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

CHAPTER -1
WATER QUALITY MONITORING

L ocation of sampling sitesand their rationale
(Refer Fig. No. - 1)

i) Inlet Effluent of ETP (DW1):
This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP.

i) Treated Effluent from ETP overflow (DW-2)
This site has been selected to assess the quality of treated effluent being discharged & to monitor
the efficient operation of Effluent Treatment Plant.

iii) Ballia Nalla West of Hunuman Mandir (DW-3)
Thisstation is selected to assessthe quality of stream water to reflect impacts of run-off water from
dumps and other areas of the mine.

iv) D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4)
This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant
Sagar. This also quantifies the quality of surface water quality of the surrounding area.

V) Tap water of Sector 'A' Executive Hostel (DW-5)
This station is selected to assess the quality of drinking water being supplied to the residential
colony.

vi) Hand Pump water of Madhauli Village (DW-6)
A samplewas collected from the hand pump in Madhauli Village to assess the ground water quality
for drinking purpose and impact of mining on ground water quality if any.

vii) Effluent from STP overflow (DW-7)
This site has been selected to assess the quality of treated domestic effluent through STP.

viii)  Inlet of STP (DW-8)
A sampling point is fixed to assess the quality of Incoming Domestic Sewage to STP.

M ethodology of sampling and analysis

Grab water samples were collected as per standard practice. The effluent samples and Drinking water
samples were collected and analyzed for four/five parameters on fortnightly basis. The surface water
sample and drinking water samples were collected and analyzed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analyzed on-site while collecting the
samples. Thereafter the samples were preserved and analyzed at the laboratory of CMPDI.

Results & Interpretations

Theresults are given in tabular form along with the applicable standards. Results are compared with as per
MOEF Gazette Notification No. GSR 742(E) dt 25.12.2000 Std. for Coal mines (For 4/5 parameters of
effluent and drinking water), 1S.10500/2012 (All parameters of Drinking water) & 1S: 2296 for Inland
Surface water (1982) Class 'c'. Results show that most of the parameters are within the permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

(3 L2l
cmpd:

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample:

Drinking Water

Quarter Ending

September 2025

Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua

Station: DW5- Tap water of Sector ‘A’

Analysis Results of FN Drinking Water
Dissolved . - Residual Free
Parameters - Solid pH Fluoride | Turbidity Chlorine
Detection Limit 25.00 0.1 0.2 0.10 0.04
IS:10500 Standards 500 6.5t08.5 1.0 1 0.2
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 131 7.78 0.34 0.15 <0.04
July
21.07.2025 | 21.07.2025 | 21.07.2025 135 7.93 0.37 0.20 <0.04
06.08.2025 | 06.08.2025 | 06.08.2025 142 7.46 0.43 0.25 <0.04
August
22.08.2025 | 22.08.2025 | 22.08.2025 137 7.34 0.38 0.20 <0.04
05.09.2025 | 05.09.2025 | 05.09.2025 147 7.37 0.48 0.40 <0.04
September
20.09.2025 | 20.09.2025 | 20.09.2025 144 7.48 0.45 0.30 <0.04
Standar d/Test M ethod 153025 h
anaar ° /16:1984 1S 3025(P AE';_A.'Z“ 1S 3025(P
11):2022 ition, 10):2023, | APHA, 24" Edition,
R : 2023, Electrometric SPADNS Nephelometric | DPD Method, 2023
Gravimetric M ethod Method. 2023 M ethod
M ethod '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

D mﬂf@ﬂfﬁ 153
LA b
) empd:

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample:

Drinking Water

Quarter Ending

September 2025

Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW6- Hand Pump Water from Madhauli Village

Analysis Results of FN Drinking Water

Dissolved MPN
Parameters > . pH Fluoride | Turbidity |(Coliforms)/
Solid
100 mL
Detection Limit 25.00 0.10 0.20 0.10
1S:10500 Standards 500/2000 65t085 1.0/15 U5 NIL
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH & MPN
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 421 7.44 0.61 0.50 NIL
July
21.07.2025 | 21.07.2025 | 21.07.2025 439 7.52 0.69 0.65 NIL
06.08.2025 | 06.08.2025 | 06.08.2025 459 7.68 0.78 0.95 NIL
August
22.08.2025 | 22.08.2025 | 22.08.2025 452 7.61 0.72 0.75 NIL
05.09.2025 | 05.09.2025 | 05.09.2025 463 7.39 0.79 1.20 NIL
September
20.09.2025 | 20.09.2025 | 20.09.2025 456 7.48 0.75 0.80 NIL
Standard/Test Method 153025 APHA. 24" APHA, 9221 B,
/16:1984 1S 3025(P - 1S3025(P | Standard Total
11):2022 Edition, 10):2023, Coliform
R : 2023, Electrometric SPADNS Nephelometric | Fermentation
Gravimetric M ethod M ethod Technique, 24"
Method Method, 2023 Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique I dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Drinking Water Quarter Ending September 2025
Customer NCL Date of Sampling/Receipt: 06.08.2025
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the Environment Laboratory, Data/ Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 Itr plastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Stations: 1. DW5- Tap water of Sector ‘A’
2. DW6- Hand Pump Water from Madhauli Village

Area: Dudhichua
Project: Dudhichua OCP

SI.No Parameter Sampling Stations Detection 1S:10500 Standard / Test M ethod
Limit Standards
1 2
1 Boron (asB), mg/l, M ax <0.20 <0.20 0.20 0.5 APHA, , 24" Edition Car mine
M ethod; 2023
2 Calcium (as Ca), mg/l, Max 24 99.2 1.60 75/200 153025(P 40):1991, R 2019, EDTA
Titrimetric M ethod
3 Chloride (as Cl), mg/l, M ax 18 92 2.00 250/1000 APHA, 24™ Edition,
Argentometric M ethod,2023
4 Colour, Hazen Units,M ax <1 1 1 5 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (as Cu), mg/l, Max <0.02 <0.02 0.02 0.05 1S 3025/42: 1992, R : 2019, AAS (Air-
Ac-Flame)
6 Fluoride (asF) mg/l, M ax 0.43 0.78 0.20 1.0/1.5 APHA, 24th Edition,
SPADNS Method, 2023
7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24 Edition, DPD Method,
2023
8 Iron (asFe), mg/l, Max <0.2 <0.2 0.20 10 1S3025 /53: 2024, AAS (Air-Ac-
Flame)
9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition
AAS-GTA Method, 2017
10 M anganese (as M n), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct
Air Acetylene Flame M ethod 2023
11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48:2000
AASVGA Method
12 Nickel (as Ni), mg/l, Max <0.02 <0.02 0.02 0.02 1S-3025/54:2003,R: 2019 AAS (Air -
Ac-Flame) M ethod
13 Nitrate (as NOs), mg/l, M ax <0.50 8.73 0.50 45 APHA, 24" Edition, UV-
Spectr ophotometric, 2023
14 Odour Agreeable Agreeable Qualitati Agreeable 1S 3025 /05:2018, Qualitative
ve
15 pH value 7.46 7.68 0.10 6.5t085 IS3025(P 11):2022  Electrometric
M ethod
16 Phenolic compounds <0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform
(as CeHsOH), mg/l, Max Extraction Method, 24" Edition, 2023
17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 | S 3025/56: 2003
AASVGA Method
18 Sulphate (as SO4) mg/l, Max 25 82 10 200/400 APHA, 24th Edition.
Turbiditimetric M ethod, 2023
19 Total Alkalinity (cacos), mg/l, Max 72 176 4.00 200/600 15-3025/23:1986,R: 2023, Titration
M ethod
20 Total Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.01 1S 3025/ 37:1988
R : 2003, AAS-VGA: 1998
21 | Total Chromium (asCr), mgl/, <0.002 <0.002 0.002 0.05 APHA, 23rd Edition,
M ax 3120 B, ICP Method: 2017
22 | Total Dissolved Solids, mg/l, Max 142 459 25.00 500/2000 1S3025/16:1984
R : 2023, Gravimetric M ethod
23 Total Hardness (cacos), mg/l, Max 100 336 4.00 200/600 IS 3025(P 21):2009(Second
Revision),R 2019, EDTA Method
24 | Turbidity, NTU, Max 0.25 0.95 0.10 U5 1S 3025(P 10):20236(lj\lephdometric
Met
25 Zinc (asZn), mg/l, Max 0.18 0.25 0.10 50 153025 /49: 1994, R : 2019, AAS (Air-
Ac-Flame)
26. Total Coliforms(M PN) - NIL NIL NIL APHA, 9221 B, Standard Total
Coliform Fermentation Technique,
24" Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONMVENT LABORATORY, CMPDI

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW1- Inlet of ETP

Analysis Results of FN Effluent Water
Parameters > TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 386 7.45 4.1 180
July
21.07.2025 | 21.07.2025 | 21.07.2025 379 7.52 3.6 176
06.08.2025 | 06.08.2025 | 06.08.2025 394 7.39 49 196
August
22.08.2025 | 22.08.2025 | 22.08.2025 389 7.43 4.6 188
05.09.2025 | 05.09.2025 | 05.09.2025 404 7.54 53 204
September
20.09.2025 | 20.09.2025 | 20.09.2025 391 7.62 4.5 192
BIS Standard & Method S 1S 3025(P /L\'PHA& 5'520'3' APHA 24" Edit
. iquid-Liquid, ! ition
3025(?%22%984'R 11):2022 Partition 5220 C. Closed
Gr;'ivimeiric Electrometric Gravimetric | Reflux ,Titrimetric
Method M ethod Method, 241" M ethod, 2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique I dentification Number: | 10/25/W/Dch/02 Job No. 252606114 2025-26
Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025
L ocation of Performance of the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane, Colour as observed istransparent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW?2- Outlet from ETP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250
Date of
Date of . Date of .
Month . Receipt of . Valuein mg/l, except pH
Sampling Sample Analysis
05.07.2025 | 05.07.2025 | 05.07.2025 24 7.18 <2 16
July
21.07.2025 | 21.07.2025 | 21.07.2025 20 7.21 <2 12
06.08.2025 | 06.08.2025 | 06.08.2025 32 6.95 <2 20
August
22.08.2025 | 22.08.2025 | 22.08.2025 27 7.12 <2 16
05.09.2025 | 05.09.2025 | 05.09.2025 36 7.19 <2 24
September

20.09.2025 | 20.09.2025 | 20.09.2025 29 7.24 <2 16

BIS Standard & Method IS 1S 3025(P ﬁPH% 55205 APHA 24" Edit
. iquid-Liquid, ! ition
3025F§P%)221 984, 11):2022 Partition 5220 C. Closed
G " et" Electrometric Gravimetric | Reflux ,Titrimetric
r,\j‘gt’:]‘ Od”c Method M ethod, 24 M ethod, 2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5trsplastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua
Project: Dudhichua OCP

Station: DWS8- Inlet of STP

Analysis Results of FN Effluent Water
Parameters -> TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025| 05.07.2025 182 7.67 <2 88 48
July
21.07.2025|21.07.2025 | 21.07.2025 176 8.18 <2 76 42
06.08.2025 | 06.08.2025 | 06.08.2025 191 851 <2 92 48
August
22.08.2025 | 22.08.2025 | 22.08.2025 189 8.13 <2 84 46
05.09.2025 | 05.09.2025 | 05.09.2025 204 8.63 <2 108 56
September
20.09.2025| 20.09.2025 | 20.09.2025 198 8.49 <2 96 52
) 1S3025(P | Liquid-Liquid, |_ ... 1S 3025(P
3025;?%221984' 11):2022 Partition Egl';;g 5},?2;? C-| 42):2023, 3day
: X . . . ux | . .
Gravimetric Electrometric Grawmetrlﬁ] Titrimetric mcuba:lon at
Method Method Method, 24 | ) o hod 2023 2rc
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the
Laboratory Activity

Environment Laboratory,
CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with

customer

Remarks & Observation:

Samplesreceived in 5trsplastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua
Project: Dudhichua OCP

Station: DW7- Outlet from STP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250 30
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025| 05.07.2025 15 7.35 <2 08 <2
July
21.07.2025|21.07.2025 | 21.07.2025 13 7.86 <2 08 <2
06.08.2025 | 06.08.2025 | 06.08.2025 21 8.32 <2 12 2.6
August
22.08.2025 | 22.08.2025 | 22.08.2025 17 7.74 <2 08 2.2
05.09.2025 | 05.09.2025 | 05.09.2025 27 8.07 <2 16 3.1
September
20.09.2025| 20.09.2025 | 20.09.2025 24 8.16 <2 16 29
3025(P17):1984, ! 151)3022052(;’ L'q;;‘:{i';i'g:'d' Edition 5220 C. 44)I'SZgg§S$ay
R: 2022, : . . . Closed Reflux | .7 N
Gravimetric Electrometric Grawmetrlﬁ] Titrimetric |ncuba:|onal
Method Method Method, 24" | ) o hod 2023 2rc
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique I dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Surface Water Quarter Ending September 2025
Customer NCL Date of Sampling/Receipt: 06.08.2025
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the Environment Laboratory, Data/ Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 Itr plastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua
Project: Dudhichua OCP

Stations: 1. DW3- Ballia nalla west of Hanuman Mandir
2. DW4- D/S of Ballia nalla after discharge of STP overflow

Sampling Stations _ 1S 2296:
SI.No Parameter ) X Df_tfgi'ton g:n’i;d BIS Standard & Method
S
1 Arsenic (asAs), mg/l, Max 0.002 0.2 1S 3025/37:1988
<0.002 <0.002 R : 2003, AASVGA, Method
2 BOD (3 days 27°C), mg/l, IS 3025(P 44):2023, 3day incubation
M ax <2 <2 2.00 3 at 27°C
3 Chlorides (as Cl), mg/l, Max APHA, 24" Edition,
( ) g 36 42 2.00 600 Argentometric M ethod,2023
4 Colour, Hazen Units,M ax 3 5 1 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (as Cu), mg/l, Max 1S3025/42: 1992, R : 2019, AAS
0.05 0.07 0.02 15 (Air-Ac-Flame)
6 Dissolved Oxygen, min. . 1S3025(P 38):1989,R 2019, M odified
yo 7.08 6.32 010 4 (Min) Winkler Azide M ethod
7 Fluoride (asF) mg/l, M ax APHA, 24th Edition,
0.73 0.78 0.20 15 SPADNS Method, 2023
8 Hexavalent Chromium, APHA, 24th Edition,
mg/l, M ax <0.01 <0.01 0.01 0.05 Diphenylcar bohydrazide M ethod
9 Iron (asFe), mg/l, Max 153025 /53; 2024, AAS (Air-Ac-
0.55 0.73 0.20 50 Flame)
10 Lead (as Pb), mg/l, Max 0.001 0.1 APHA, 23rd Edition
( ). mg <0.001 <0.001 AAS-GTA Method, 2017
11 Mercury, mg/l, Max |'S 3025/48: 2000
<0.0004 <0.0004 0.0004 0.001 AASVGA Method
12 Nitrate (as NOs), mg/l, M ax APHA, , 24" Edition, UV-
10.55 13.10 050 50 Spectrphotometric M ethod, 2023
13 H value 1S3025(P 11):2022  Electrometric
p 7.58 7.23 1.00 6585 o
14 Phenolic compounds APHA, 5530 C, Chlor oform
(as CsHsOH), mg/l, Max <0.002 <0.002 0.002 0.005 Extraction M ethod, 24™ Edition,
oS, TR 2023
15 Selenium (as Se), mg/l, Max 0.0005 0.05 IS 3025/56: 2003
<0.0005 <0.0005 AASVGA Method
16 Sulphate (as SO4) mg/l, Max APHA, 24th Edition.
P ( ) g 165 179 10 400 Turbiditimetric Method, 2023
17 Total Dissolved Solids, mg/l, 1S 3025 /16:1984
M ax 482 497 25.00 1500 R : 2023, Gravimetric M ethod
18 Total Suspended Solids, 1S 3025 /17:1984,
mg/l, M ax 441 498 10.00 ) R :2022, Gravimetric M ethod
19 Zinc (asZn), mg/l, Max 153025 /49: 1994, R : 2019, AAS
0.19 0.23 0.10 15 (Air-Ac-Flame)

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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CHAPTER - IV
NOISE LEVEL QUALITY MONITORING

4.1  Location of sampling sitesand their rationale
(Refer Fig. No. - 11)

)] Sector B & C residential Colony near Alankar Bhawan (DN-1)
To assess the noise level in the residential area, noise levels were recorded during day
as well as night time in the colony. The site selected is monitored near the Alankar
Bhawan.

i) CGM's Office (DN-2)
The nearest office complex from the mines is CGM’s Office. The site is selected to
assess the ambient noise level in the office areainside the project.

1)) East Section Canteen (DN-3)
The siteis selected to assess the ambient noise leve of theindustrial areasituated where
mining activities are in progress.

iv) West Section Canteen (DN-4)
Thesiteis selected to assess the ambient noise level of theindustrial areasituated where
mining activities are in progress. Also as the haul road possess through this site noise
pollution is monitored.

V) Karwari Village (DN-5)
The siteis selected to assess the ambient noise level due to mining activitiesin near by
residential area situated by the side of the project.

V) Executive Hostel in Sector 'A' Colony (DN-6)
This station is selected to assess the ambient noise level due to mining activities of the
project in nearby Colony.

4.2 Methodology of sampling and analysis

Noise level measurementsin form of 'LEQ" were taken using Integrated Averaging Sound Level
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour
time in day and night time. Noise levels were measured in Decibels, ‘A" weighted average, i.e.
dB (A).

4.3 Results& Interpretations

Ambient noise levels were recorded during day and night time and the observed values were
compared with standards prescribed by MoEF& CC.

The results of Noise levels recorded during day and night time on fortnightly basis are presented
in tabular form along with the applicable standard permissible limits. The observed values in
terms of LEQ are presented.

The observed values at al the monitoring locations are found to be within permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

5
ai

weather conditions.

Unique | dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, L QR 34

Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal

The sample has been tested with the following results: -

Area: Dudhichua OCP

TEST RESULT

Station Name: Sector B& C residential colony near  Alankar Bhawan -DN1

I\Slld Zone Date of recording Noise L evel dB(A) Leq-
) Day Night
1 Residential 04.07.2025 51.6 40.8
2 Residential 25.07.2025 50.2 39.5
3 Residential 07.08.2025 52.9 42.3
4 Residential 22.08.2025 51.4 41.7
5 Residential 12.09.2025 50.7 40.4
6 Residential 26.09.2025 52.5 43.1

Area :Dudhichua OCP

Station Name: CGM Office— DN2

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

[\SII' Zone Date of recording Noise Level dB(A) Leq
0. Day Night
1 Industrial 10.07.2025 70.7 60.5
2 Industria 31.07.2025 69.5 59.8
3 Industrial 14.08.2025 72.3 62.1
4 Industrial 25.08.2025 71.6 61.4
5 Industria 05.09.2025 69.8 60.2
6 Industrial 19.09.2025 72.9 62.6
Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules, 2000
Time Frame Limitsin dB(A) Leq
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Page No./ 2




89
Envi ronnent Laboratory, CMPDI
TEST REPORT

R oms: 9T

Unique | dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, L QR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name East Section canteen — DN3
I\Sllo Zone Date of recording Noise Level dB(A) Leq.
) Day Night

1 Industrial 03.07.2025 713 61.7

2 Industrial 24.07.2025 70.8 60.4

3 Industrial 01.08.2025 724 62.6

4 Industrial 21.08.2025 717 61.3

5 Industrial 11.09.2025 69.5 60.1

6 Industrial 25.09.2025 73.2 63.5
Area: Dudhichua OCP Station Name: West Section canteen — DN4

[\Sllo Zone Date of recording Noise Level dB(A) Leq.
) Day Night

1 Industrial 03.07.2025 70.9 60.3

2 Industrial 24.07.2025 715 61.5

3 Industrial 01.08.2025 72.6 62.8

4 Industrial 21.08.2025 72.3 62.1

5 Industrial 11.09.2025 70.7 61.4

6 Industrial 25.09.2025 74.1 63.6

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules, 2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laboratory, CMPDI S
TEST REPORT
Unique | dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, L QR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name: Karwari Village— DN5
gl. _ Noise Level dB(A) Leg
No. Zone Date of recording
Day Night
1 Residential 04.07.2025 46.3 36.5
2 Residential 18.07.2025 45.7 35.3
3 Residential 07.08.2025 474 38.1
4 Residential 22.08.2025 46.8 36.9
5 Residential 05.09.2025 44.9 35.7
6 Residential 19.09.2025 47.2 374
Area: Dudhichua OCP Station Name: Executive Hostel in Sector ‘A’ — DN6
I\SI|6 Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Residential 04.07.2025 50.4 395
2 Residential 18.07.2025 512 40.8
3 Residential 07.08.2025 50.6 40.3
4 Residential 22.08.2025 52.9 42.6
5 Residential 05.09.2025 49.7 39.9
6 Residential 19.09.2025 51.5 41.7

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Annexure No.4

Site Photographs of Miyawaki Afforestation/ Plantation done by M/s Northern Coal
Fields limited (NCL) Dudhichua Project, Dudhichua District-Sonbhadra visited on
dated 10.04.2026.

» Miyawaki Afforestation done in FY 2024-25

ivawaki Afforestation done in FY 2023-24

o r [T

» Miyawaki Afforestation done in FY 2022-23
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No.J-11015/381/2008-1A N(M)
Government of India
Ministey of Environment & Forests
- Paryavaran Bhawan,
C.G.O.Complex,
New Dethi -110510

Dated: 10" December 2008
To .
Chief General Manager ’ ’ .
Dudhichua Project
Ni/s Northern Coalfields Ltd., :
P.O. Khadia, District Sonebhadra - 231222,
Uttar Pradesh.

Sub: Expansion of Dudhichua Opencast Coal Mine Project (expansion in production from

' 12.5 MTPA to 15.5 MTPA) of M/s Northern Coaifields Ltd. (NCL), located in village .
Dudhichua in Tehsil Singrauli, District Sidhi, Madhya Pradesh and in viliage
Chilkadand, Tehsil Dudhi, district Sonebhadra, Uttar Pradesh- environmental clearance
- reg. S '

SiF. * . . . s . e )
This has reference {o the letter No. 43011/85/2008-CPAM dated 29.08.2008 from Ministry of
Coal forwarding your application and fletters dated 22.11,2008 and 25.11.2008 on the above-
mentioned subject. The Ministry of Environment & Forests has considered the application. Itis noted
that the application is for seeking. environmental clearance under Section 7.2 for expansion in
production in the existing’ Dudhichua Opencast. Coaimine Project from 12.5 MTPA to 155 i
MTPA within the existing lease area of 1752 ha wlithout additional requirement of 1and. The
project Ig located In two Stales = Uttar Pradesh and Madhya Pradesh. Of the tolal lease area of 1752
ha, 555 ha-:{forestland) falis in the state of U.P. and the balance 1187 ha consisting of 195 ha of .
forestiand, 536 ha'is agricultural fand, 366 ha is wasteland {Gowt.), and 98 ha is tenancy land and fails
in.the State of M.P. Environmental cleafance was obtained on. 30.07.1990 (Phase-) and on
-17.03.1894 (Phase-ll), @nd on 28.02.2008 (Phase-tl for 12.5 MTPA). There are no ecologically
sensitive aregs such as National Parks. Wildlife Sanctuaries, Biosphere Reserves, etc. within the: core
zone and 10km of ihe buffer zone. Resérvé Forest is found wilhin tne core zone and within 10km
buffer zone. Foresiry clearance was:obtained on 30.07.1990 for 1305 ha and on. 16.11.1994 for 224
ha and on 17.11.2005 for 194.78 ha. No_endangered flora and fauna has been found in the mine
lease area. Of the total lease area of 1752 ha, area for excavalion is 868 ha, 152 ha is for external OB 1
dump, 3 ha is mineral storage area, 160 ha is for green belt, 116 ha is for infrastructure, 10 ha is for .
roads, 15 ha Is for railways, 1-ha is for ETP, 20 ha is for CHP, 198 ha is for township and 209 ha is for :
safety zone. .The project does not involve mineral beneficiation. Govind Ballabh Sagar is localed at a

distance of 8, km and Motwani Dam at a distance of 4 km. The project does not invwve modification

of the natural drainage. - -~ S LT e
Mining Is opencast by mechanised mettod. Annual rated capacity .of the mine is 15.5
MTPA of coal production. The expansion project involves no change in mining area, mining method
-and technology by using higher capacily equipment such 120-T dumpers and use of dragline. OB
removal -has been outsourced. Modalities of technical and biological reclamation of OB dump would
_remain the same. Exisling project involves R&R for 4 villages - Dudhichua, Chilkadand, Karwari &
- Medhauli involving 370 land losers, 257 homestead losers and 159 land & homesiead losers has
been completed. There is no additional R&R. for the expansion project. The enlire mineral
transporation of 43000 TPD of coal (in 365 man days) to CHP wilhin the mine is by dumpers and
from CHP is by rail through controlled Silo loading system and MGR. Capacily of existing CHP is
adequale for the expansion in capacity. ‘Present working depth is below 150m below ground level
{bgl). Ultimale working depth of the mine is 229m bgl. Waler table is in the range of 6.14m-9.20m bgl
_during pre-monsoon-and 4,58m-8.50m bgl during post-monsocon. The total peak water requirement for
the expansion project would be 7100 m3/d, of which 5000 m3/d would be for mine use and met rom
mine pit water and the balance 2100 m3/d for. demestic consumption is from GBF Sagar .through
Inlegrated Waler Supply Scheme of the Company.
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f the 10tal OB generation of 1164.41 Mm3; 2 lotal of 134 Mm3 of C__)B has been stored in e

OB dumgs of 152 ha ar?d a max. herghl of 150m with 5 decks of 30m each and the balancedlt}.s[],lig
‘Mm3 generated in the balance life of mine would be completely used for backfilling into the decoa
void, of which 428.92 Mm3 of OB has been already backfilled. The conceplual pian at the end of mine
lite would have 1106 ha as forest/vegetated area, 63 ha'as walter body, 233 ha for public use, and 351
ha with Infrastructure and vacant land. Balance {fe of the mine at the raled capacity of 15.5 MTPA is
14 years. Public Hearing was held In two dislricts - Sidhl, M.P. on 14.09.2006 and in Sonebhadra in
U.P. on 10.10.2006 by M.P. SPCB on 18.12.2005. The project has been approved by Mfs NCL on
16.11.2008. No additional capital investment is required for the expansion prolect Capilal cost of the
expanslon projectis Rs. 1283 crores.

2. The Ministry of Envrronment & Fores{s hereby ‘accords environmentat clearance for the
above-mentioned Dudhichua QOpencast Coal Mine Expansion Project of M/s Northern Coalfields
Ltd. for expansion in production of coal from 12.5 MTPA to 15.5 MTPA rated capacity in a (otal
lease area of 1752 ha under Seclion 7. 2 of the-Envifonmental Impacl Assessment Notification, 2006
and subsequent amendments thereto ‘and under Para 2.1.1 of MOEF Crrcular dated 13.10.2006-
sub;ecl o the compllance of the lerms and oondmons menhoned below

SpeclﬁcCondltlons ' ) o o '_

G No mlnrng sﬁa“ll bm-carned oul ln the forestland for whrch forestry clearance has not been

. obta:ned A

Q) - . Topso;l shall be stacked prorperlyr wrth proper slope at earmarked srle(s) and shall not be kept',

: actwe and shall be used for reclamatron and development of green bell

iy A lolal ol 134 Mm3 of OB generaled whlch has been stored in lhe two exrsllng exlernal OB.
©7as L  dumps of 152 ha, There shali bé no extermal OB dumpmg in the- exlslrng exlernal OB dumps
" which ‘shall be ‘siabilised with plantation énd reciamation' compieted by. 2010 The. balance
1030 44 Mm3 of OB generated shall -be only ‘backfiied into the decolaed void of 748 ha which
. is planned for-a-max. height of 90 'm from- ground level and the ultimate slope of the dump
-+ ‘shiall nol exceed 28°. Sfope slabrlrty ‘stuties shall be- underlaken belore mcreasmg the height -
. of the - Internal dump beyond 90m- and" prior, approval 'of MOEF “obfained. Monitoring and,
managemenl .of " reclaimed dumps:le shall ‘continue - ‘until the: vegelallon becomes. sell-

- sustaining. Cornplrance stalus ‘shall. be: submitted to ‘the Mmlslry of Enwronmenl & Foresls"
- and rts Reglonal ofﬁce localed al Bhopal on an ye.arly basrst

(iv) Catch drarns and srltalron ponds of appropnale size- shall be conslrucled lo arresl srll and-
L sediment flows from sorl 'OB and mineral dumps. The water 50 collected shall be utilised for
 watering the mihe area, roads,. green bell development etc The drams shall be regularly '
desrlted and maintained properly T
Garland drarns (size,’ grad:ent and lenglh) and sump capacrty shall ‘be desrgned
o keeprng 50% salety margin over and above thé peak sudden rainfall and maximum discharge

- in the area adjornlng the mine site: Sump r,apaclly shall also provrded aquuale relenlron
perrod to allow proper seltlrng ol srll matenal

) Drmension of the retarnrng wall at the toe of ine dumps and OB benches wrthrn the mine

:,check run- oﬁ and srltallon shall be based on the rarnlall dala

: ACrusher at CHP shall be operaled wnh hrgh ell;crency bag ﬁllers _water sprmklrng syslem

. shall be, prowded to check fugitive emlssrons from crushrng operallons conveyor syslem,
: haulage roads translerpomls etc.

‘The enlrre ‘coal ol 43000 TPD shall be lransporled by MGR with Sllo loadr\g lacrilly only
. There shall be no mrneral transportation by road

- {viit} Major approach roads and haul roads shall be black topped.

{ix) Drilis'shall be'wet operated only.
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_Controlled blasting shall be practiced with use of delay detonators end only during daylime,

The mitigative measures for conlrol of ground vibrations and to arrest the fiy rocks and
bouiders-shall be implemented.

A progressive afforestation plan shall be implemented covering a total area of not less than
1105 ha, which includes reclaimed external OB dump and backfilled area (200 hal, aleng ML
boundary, along roads and infrastructure, green belt (160 ha), along undislurbed area (45 ha;
and In colony by planling native speocies in consultalion with the locat GFO/Agicullure
Departmenl. The densily of the lrees shall be around 2500 planis per ha,

Of the excavaled area, major part of the decoaled void shall be backfilled and reclaimed with
piantalion and the balance 63ha of the decolaed void being converted into a waler resenvoir
shall be gently sloped along the higher benches and stabitised by plantation/atiorestation by
ptanting native plant species in consultation with the local DFO!Agriculture Depadmenl. The
density of the trees shall be around 2500 plants per ha.

The company shall obtain approval of CGWA/CGWE Regional Office for use of groundwater if
any, for mining operations. Sanction of the competent authority shall be obtained for use of
waler from the integrated Water Supply Scheme of the G.B. Panl Sagar.

Regular monitoring of .groundwater level and quality shall be carried out by establishing a
network of exiling wells and construclion of new peizometers. The moniforing for guantity
shall be done four times a year in pre-monsoen (May), monsoon (August), post-monsoon
(November) and winter {Januaty) seasons and for quality in May. Data thus collected shall be

submitted to the Ministry of Environment & Forests and 1o the Central Potlution Control Board
quarterly within one month of monitoring.

The Company shall put up artificial groundwater recharge measures for augmentation of
groundwaler resource. The project authorilies -shall meet waler requirement of nearby
village(s) in case the village wells go dry due to dewatering of mine,

Sewage treatment plant instalied in the existing colony shall be o adequale capacity and
CHP. The tolal wastewaler of 6940 m3/d being discharged from the mine chall be treated to
conform fo prescribed 'standards for discharge. : : : h

The project authorities shall carry-out a study for zero discharge from NCL mines by
considering various options for using excess treated effluents including artificial recharge and

the report on the same shall be submitied to this Ministry within six monihs of issue of this
clearance letter. : ' '

Besides carrying out regular periodicehealth check up of their workers, 10% of the workers
identified from workforce engaged in aclive mining operations shall be subjecled to heallh
check up for occupational diseases and hearing impairment, if any, through an agency such
as NIOH,. Ahmedabad within a period of two years and the resulis reported {o this Minislry
and {o DGMS. . '

For monitoring land use patiern and for post mining land use, a lime series of landuse maps,
based on sateliite imagery (on a scale of 1; 5000) of the core zone and buffer zone, from the
start of the project until end of mine fife shall be prepared once in 3 years {for any cne
particular season which is consistent in the time series), and the report submitted 1o MOEF
and lts Regional office at Bhopal.

I
- R&R for the remaining PAPs shall be completed by 2012-13. The R&R will be based on

norms not dess than that stipulated under the Nationag! R&R Policy/State Gowvt. /CIL whichever
is higher. Monilaring of impact of implementation of various aclivities and measures outlined
in R&R and CSR over the life of the project shall be based on key indices of UNDP Human
Development Reporl using pre-project slatus of socio-economic and human development 3%
the baseiine and report submilted once every 5 years to the MOEF Regional Office. Bhopal
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Ihe Regional Office by furnishing the requisile datal information/monitosing reports.
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4

A Final Mine Closure Flan along with details of Corpus Fund shali be submilted to the Ministry
of Environment & Farests within one year for approvatl.
Geaneral Conditions

Mo change in mining technology and scope of working shall be made without prier approval of
the Miistry of Environment and Forests.

No change in the calendar plan including excavation, quantuim of rincial coal and waste
shall be made.

Four ambient air quality monitoring stations shall be established in the cofe zone as welt as in
the buffer zone for moniloring SPM, RPM, S02 and NOx and heavy mefal such as Hg, Pb,
Cr, As, elc). Location of the stations shall be decided based on the meleorological data,
topographical features and environmentally and ecologically sensitive targets in consullation
with the State Peliution Control Board. ‘

Fugiti\re dust emissions (SPM and RPM and heavy metal such as Hg, Pb, Cr, As, etc) from all
the sources shall be controlled regularly moniiored and data recorded properly. Water

spraying arrangement on haul roads, wagon loading, dump trucks (loading and unloading)
points shall be provided-and properly maintained. ’

Data on ambient air quality,(.SPM,' RPM, SO2, NOx and heavy metal such as Hg, Pb, Cr, As,
€lc) shall be regutarly submitled to the Ministry including its Regional Office at Bhopal and 1o
the State Pollutipn Control Board and the Centrai Pollution Controf Board once in six months.

Adequate measures shall be taken for control of noise levels below B5 dBA in ihe work
environment. Workers engaged in blasting and drilling operations, operation of HEMM, etc
shall be provided with ear plugsimufis. C '

Industrial wastewaler (workshop and wastewaler from the mine) shall be properl}( coliecied,
treated so as to conform to the standards prescribed under GSR 422 (E) dated 19" May 1993
and 31" December 1993 or as amended from time 1o time belore discharge -Bitarmdyrease
trap shall be Instalied before discharge of workshop effuents.

Vehicular_emissions shall be kept imder control'and regularly monitored. Vehicles used for
transporling the minerat shall be.covered with tarpadlins and oplimaily loaded.

Environmental laboratory shali be éstablis'hed'wilh‘ adequate number and lype of poliution
monitoring and analysis equipment in corsultation with the State Potlution Control Board.

Personnel working in dusty areas shali wear prolecl.i('_e respiratory devices and they shall also
be provided with adequale training and information on safely and health aspects.
Occupational health surveillance programme of -the workers shall be underiaken

periodically to observe any conlraclions due lo exposure to dust and o take corrective
measures, if needed.

A separate environmental management cell with. suitable qualified persbnngl shall be set up
under the control of a Senior Executive, who will report directly lo the Head of the company.

The funds earmarked for environmental protection measures shall be kept in separale

account and shall not be diveried for siher purpose. Year-wise expenditure shall be reporied
to this Ministry and ils Regional Office al Bhopal.

The Regional Office of this Ministry located at Bhopal shall monitor cofpliance of the
stipulaled conditions. The Project authorities shall exdend full cooperalion to the office{s) of

A COpy'Ol the environmental clearance letter shall be marked to concerned Panchayal/ local

MO if ore feooemdoeme S SSEEs e stinau (a5 Urell 1ECEIVED WIIIE processing
the proposal.
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< 'State Pollution Control Board shali display a copy of the clearance letler al the Regional
' Office, District Industcy Centre and Collector's Office/Tehsildar's Office for 30 days.

{(xvi}  The Project authorities shail adveriise at leas! in two local newspapers widgly circulated
around the project, one of which shall be in the vernacular language of the localily concerned
wilhin seven days of the clearance letter informing that the project has been accorded
environmental clearance and a copy of the clearance letter is available with the State
Pollution control Board and may also be scen al the websile of the ministry of Environment &
Forests at hitp://envior.nic.in. The compliance slatus shall also be uploaded by the project
authorities in their website so as to bring the same in the public domain.

3. The Ministry or any other competent authority may stipulate any furlher condition for
-environmental protectlon

4. Failure to comply with any of the conditions mentioned above may result in withdrawa! of this
cfearance and atiract the provisions of the Environment {Protection) Act. 1986.

5. The above conditions will be enforced infer-alia, under the provisions of the Water (Prevention
& Control of Pollution) Act. 1974, the Air (Prevenlion & Contro! of. Pollullon) Act, - 1981, the
Environment {Protection) Act., 1986 and the Public Liability Insurance Act, 1991 along with {heir
arnendments and Rules. The proponent shali ensure to undertake and provide for the cosls incurred
for taking up remedial measures in case of soil contamination, contamination of grou Ja}er and

surface waler, and occupalional and other dlseases due to the mining operatlons /

(Dr.T.Chandini) |

~ Director
Copy to: ‘ ‘ |
1. ‘Secretary, Ministry 6f Coal, Government of India. Shastri Bhawan, New Delhi. ’
2. Sex:elary, Environment Department, Governmenl of Ullar Pradesh, Secretarial, Lucknow
3. Secretary, Enwironment! Department, Government of Madhya Pradesh, Secretariat, Bhopal.
4. - Chief'Conservalor of Forests (Western), M:mslry of Envrronment & Foreﬁ Regional Office,

E-2/240 Arera Colony, Bhopal - 462016. T

;5. ... Chief Conservator of Forests (Central) Minisiry of Environment & Foresls _Regional Oﬁ' e, B-
: 11272, Seclor K, Aliganj, Bhopal ~ 226020.

6. Chaurm‘an U.P. State Poliution Control Board, Lucknow.

7. Chairman, Madhya Pradesh State Poliution Control Board, Paryavaran Parisar, E-5, Arera
. Colony, Bhopa! 462016, -

8. Chairman, Central Pollution Controf Board, CBD-cum-Office Complex, East Arjun Nagar, New

. Delhi -110032.

9. 'Member-Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon

- Road Barracks, A-2, W-3 Kasturba Gandhi Marg, New Dethi.-
10. Shri M.K. Shukla, CGM, Coal India Limited, SCOPE Minar, Core-! =A{ Floor, Vikas Marg,
' Laxminagar, New Dethi,
11. District Collector, Sidhi, Government of Madhya Pradesh
12. District Collector Sonebhadra, Government of Utlar Pradesh.
13 Meonitoring File 14, Guard File 15. Record File

A-7
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UPPCB

:;m‘% - Uttar Pradesh Pol!ution Contrql Board

%%Er!ﬁ[‘\& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

192611/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/SONBHADRA/2023 Date: 13/11/2023
To,
M/s
NCL DUDDHICHUA PROJECT
OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT Application Id-
POST - KHADIA SONBHADRA (U.P),SONBHADRA 231222 22728661

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to NCL DUDDHICHUA PROJECT located at OFFICE OF THE GENERAL
MANAGER DUDHICHUA PROJECT POST - KHADIA SONBHADRA (U.P),SONBHADRA 231222

. subject to the provisions of the Water Act, Air Act and the orders that may be made further and subject to
following terms and conditions :-

1. ThisCCA NCL DUDDHICHUA PROJECT granted for the period from 01/01/2024 to 31/12/2026 and
valid for manufacturing of following products.

S |Product Quantity Unit
No
1 Coa Mining 15.5 Million Tonnes/Y ear

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 500 KLD STP ZLD

Industrial 1600 KLD ETP ZLD (recycled in
vehicle washing,
water sprinkling
for dust
suppression and
irrigation)

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard
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S.No. Parameter Standard
1 BOD 30 mg/l
2 COoD 250 mq/l
3 TSS 100 mg/l
4 Oil and Grease 10 mg/l

109

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH As per E(P) Act 1986
2 BOD (mg/L) As per E(P) Act 1986
3 TSS (mg/L) As per E(P) Act 1986
4 Fecal Coliform As per E(P) Act 1986
(MPN/100ml)

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fue | Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate Water
generated Matter Sprinkling
from system and
Blasting, dust Extraction
Drilling, system along
loading/ with
unloading multicyclone
and and 20 meter
transportati high stack etc.
on and
Coal
Crusher
Plant
Emmission Quality Standards
SNo. Stack no Parameters Standards
1 Particulate Matter |As per Environment
(Protection) Act
1986
2 Sulphur Dioxide |As per Environment
(Protection) Act
1986
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3 Oxides of Nitrogen | As per Environment
(Protection) Act
1986

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

110

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leq

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 55 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.
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5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be Ieak-proo'!

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. Theindustry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. This consent isvalid for production of Coal- 15.5 Million ton per annum in 555 Ha. coal mining area.

2. Industry shall comply with the conditions of Environmental Clearance issued by MoEF& CC Govt of India
and its compliance report shall be submitted.

3. Industry shall comply with the directions given by "Fly Ash Utilization Mission" from time to time.

4. Unit shall operate and maintain installed APCS effectively to achieve the standards prescribed under E(P)
Rules, 1986 as amended.

5. Mitigative measures to be undertaken to control dust and other fugitive emissions all along the roads by
providing sufficient numbers of water sprinklers preferably mist type mobile sprayers/sprinklers.

6. Unit shall properly operate Online Ambient Air Quality Monitoring System and ensure data connectivity
with CPCB and UPPCB server and its progress shall be submitted on quarterly basis.

7. Transportation of coal should be done through belt type conveyer and covered railway wagons.

8. Unit shall maintain effective dust separation /collection system at Coal Handling Plant and Transportation
point in such manner so that Ambient Air Quality is not affected at nearby places and Ambient air quality

shall be monitored and its report shall be submitted on quarterly basis to the UPPCB.

9. Regular Water sprinkling shall be done at crusher areain coa handling plant and at haul roads. Industry
shall effectively operate and maintain the mobile fog cannon, fixed fog cannon and mobile water tankers and

one road sweeping machine for controlling dust emission at Rack loading point.

10. Unit shall develop and maintain green belt as per the guidelines issued by the Board vide office order
dated 16/02/2018, which is available on Board's Website- www.uppcb.com.

11. Proponent shall establish Miyawaki forest as per the GO no. 1011/81-7-2021-09(rit)/2016 dated
13.10.2021 of Deptt. of Environment, forest and climate change.

12. Industry shall treat industrial effluent through ETP in such a manner to achieve the standard prescribed
under Environment (Protection) Rules 1986 and treated effluent shall be reused in vehicle washing, water

sprinkling for dust suppression and horticulture.

13. Domestic effluent shall be treated though STP as per the standard prescribed under Environment
(Protection) Rules 1986 and treated water shall be used for horticulture within premises.

14. Industry shall not discharge any kind of effluent outside the premises and shall ensure ZLD.
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15. Industry shall install and operate Electro Magnetic Flow meter at water source, inlet and outlets of ETP
and STP with data connectivity to CPCB server. The records of flow meter readings shall be maintained.
16. Industry shall operate separate energy meter to measure the electricity consumption in operation of ETP
and STP. The logbook of their readings shall be maintained.
17. Industry shall install PTZ camera at ETP and STP and Exit Gate for surveillance purposes and shall
provide the URL and password to the Board within 01 month.
18. Industry shall comply with the provisions of Hazardous and Other waste (Management & Transboundary
Movement) Rule 2016 and submit the hazardous waste disposal details in form-10.
19. Industry shall ensure the compliance of orders passed by Hon' ble Supreme Court/Hon'’ ble National
Green Tribunal, regarding the environmental compensation imposed against the industry.
20. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.
21. Industry shall abide by directions given by Hon'ble Court, Central Pollution Control Board and UPPCB
for protection for safe guard of environment from time to time.
22. Industry shall comply with the directions issued under Singrauli Action Plan in time bound manner.
23. Industry shall comply with the directions passed by Hon'ble Supreme Court in Civil Appeal No
9035/2019 on 06.12.2019.
24. Industry shall ensure the compliance of directions given by Hon'ble Oversight committee from time to
time.
25. Consent feesiif revised, shall be payable by industry from the date of its applicability.
26. Industry shall comply with the relevant provisions of Environmental Laws.
27. If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order. S
RAJENDR pesommsnt
ASINGH sy

Chief Environmental Officer (circle-2)

Copy to:

Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on

quarterly basis to Head Office Digitally signed by

RAJENDRA SINGH
RAJENDRA SINGH Date: 2023.11.17

Chief Environmental Officer (circle-2)
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Annexure No.7

114—
S5 UTTAR PRADESH POLLUTION CONTROL BOARD
%%Eﬁvﬁ[% TC-12V, Vibhuti Khand,Gomti Nagar, L ucknow-226010

Phone: 0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com Website: www.uppch.com

Ref. No: 23580/UPPCB/Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024
Dated :02/02/2024

To,
M/s NCL DUDDHICHUA PROJECT
OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT POST - KHADIA
SONBHADRA (U.P),SONBHADRA,231222

Tehsil :Duddhi
District :SONBHADRA

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1. Number of authorization and date of issue 23580 and 02/02/2024 .
2. Reference of application (No. and date) 24301152 and 07/01/2024 .

3. Mr VINOD KUMAR SINGH of M/sNCL DUDDHICHUA PROJECT is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situated at POST - KHADIA SONBHADRA .

Details of Authorisation

S No.

Category of Hazardous
Waste as per the Schedules
I,Il and Il of theserules

Authorised mode of disposal
or recycling or utilization or
CO-processing, €tc.

Quantity(ton/annum)

5.2)

1 Used Oil (Sch-1, Cat-5.1) Through TSDF/Authorized 310 KL/Annum
Recycler
2 Oily Waste or sludge (Sch-1 Cat- | Through TSDF 5.0 MT/Annum

1

2.

The authorization shall be valid for aperiod of 02/02/2029 from the date of issue of this letter

The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1 The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2. The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the

application by the person authorized shall constitute a breach of his authorisation .
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5. The person authorised shall implement Emergency Response Procedure (ERP) for which tfls
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in thisregard at
regular interval of time.

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7. It isthe duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

0. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. Theimporter or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  Anapplication for the renewal of an authorisation shall be made as laid down under these
Rules.

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time.

14.  Annua return shall befiled by June 30th for the period ensuring 31st March of the year .
15.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B  Specific Conditions of Authorization

1. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers / bags shall be
provided with a general label. The storage area should be at an isolated spot in the premises and
must be fenced, covered and duly marked.

2. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

3. An application for the renewal of an authorization shall be made in form 1, before its expiry as
laid down in rule. It is further brought to your notice that as per the order dated 14-11-2003 passed
by the Hon'ble Supreme Court in W.P. (¢) No. 657 of 1995, no industry covered under Hazardous
and other Wastes (Management and Transboundary Movement) Rules, 2016 shall be allowed to
operate without valid authorization. It is aso provided in the same orders that industries which are
not complying with the conditions of authorization shall not be allowed to operate. Hence in case
you fail to apply for authorization, before its expiry or fail to comply with conditions of the earlier
authorization issued to you, closure order shall be issued against your industry without any further
notice.

4. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board’ s inspecting officials.

5. In case of occurrence of an accident, complete details on form must be sent to U.P. Pollution
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306ntrol Board at the earliest along with details of mitigative and remedial measures taken.

6. The authorized person shall not receive, collect, or store any hazardous waste from any
unauthorized occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorization of the Board.

7. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

8. It iswithin the powers and functions of the U.P. Pollution Control Board to modify / revoke the
terms and conditions of the authorization issued under the Rule — 7 of Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016.

9. You aredirected to install display board outside the main factory gate with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and air emission
and solid hazardous waste generated within the factory premises. Necessary compliance should be
sent within 15 days of receipt of this|etter.

10. It isthe mandatory duty of the authorized person to comply with the guidelines for transportation
of hazardous waste in accordance with rule 18 of Hazardous and Other Waste (Management and
Transboundary Movement) Rules, 2016.

11. 1t should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in alined RCC tank/pit with suitable shed.

12. An ETP sludge/salt test report of alaboratory approved under E.P. Act shall be submitted along
with compliance of thisletter of this office.

13. Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained.

14. The occupier, transporter and operator of afacility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2, and 3 and shall be liable to pay afine aslevied by the State Pollution Control Board under the
rules.

15. Y ou shall have the valid membership of any common TSDF for S.L.F. (M/S U.P. Waste
Management Project Kumbhi Kanpur Dehat or M/s Bharat Oil and Waste Management Ltd.,
Kumbhi, Akbarpur, Kanpur Dehat. permitted by U.P.P.C.B)., and start sending the stored hazardous
wastes for final disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto
(document of proof) within three month of thisletter. The authorized incinerator is with M/s Bharat
Oil Company, Sahibabad, Ghaziabad for oily waste and paint sludge only.

16. Y ou arerequired to store the hazardous waste safely and send it to TSDF/incinerator within
stipulated time period.

17. Thisauthorization is valid till the industry is having valid consent as per the provisions of Air
(Prevention and Control of Pollution) Act 1981 and Water (Prevention and Control of Pollution)
Act, 1974. RAJENDRA  iibmsncn

Date: 2024.02.06 10:31:02

SI'\'G'Z'Author*i“z'é'd Signatory )

UTTAR PRADESH POLLUTION CONTROL BOARD
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Copy to: To the Regional Officer, U.P.Pollution Control Board, Sonbhadra for information and

necessary action . RAJENDRA o ibeaner:
Date: 2024.02.06
SINGH 10:31:12 +05'30'

CEOIEE, I/C Circle
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Annexure-8

Statement of activities under CSR for the FY 2024-25 in Dudhichua Area (in INR lakhs)

I | |
Expenditure Mode of
Present Status :
Sactioned Awarded Amount| Expenditure till including - I impl. i
SN0 Senction Yeay Piame:ir: Prolech Activicy ot | amount(in lskh) (in lakh) March 2024 |liability in Fy| 1Ot Expenditure | or c"u’:"”er‘“" Remarks
- - 2024-25 Indirect i
1 2 3 4 5 6 7 8 9=7+8 10 11 12
j h i S -
1 202324 Development works at Sewa Kunj Ashram Chapki, onbhadr 92.00 69.20 d4EA 30.92 7556 Direct Completed ANNEXURE-I
Sonbhadra (UP) El . (pg: 1-12)
B e il :
2 2023-24 Constru::tfcn of_small check dam ?nd retaining vl\.ra Ito | singrauti 481 301 0.00 411 411 Direct Completed ANNEXURE-I!
reduce soil erosion of farm lands in ward no 21 in singrauli (pg: 1-6)
3 2024-25 Financial Assistance for organizing of a summer camp Singraul 400 4.00 0.00 4.00 4.00 Dls?rlct Adm. Completed ANNEXURE-III
2024 Singrauli (pg: 1)
Organization of Nutritional camp with the focus of ANERURE
4 2020-21  |reducing IMR and MMR & malnutrition in thei vicinity of | Singrauli 19.89 12.50 8.79 371 12.50 Direct Completed (ba:1:7)
NCL pe: il
Installation of solar pumps in 33 Nos Gaushala established| : District Adm. ; ANNEXURE-V
5 | . , 5 4. 4,
. RBnon under Mukhyamantri Gausewa Yojna in Singrauli District Singraal 28 E03h 00 o822 il Singrauli Ongoing (pe: 1-14)
Qrganizing 15 day training camp in different sports for 3 : . ANNEXURE-VI
- I 4 S X 6.51 6 Di I
6 a2t rural youth residing in the CSR operational area of NCL Singr2ub i s Ces o B Cumpieted (pg: 1-6)
“Financial support for organizing educational and Ll
ct . URE-V|
7 2024-25 |awareness drive for promotion of Cyber Security Singrauli 1.00 1.00 0.00 1.00 1.00 DI;: r::.[m Completed AN?DF 1_:} I
awareness among people” B PE:
Procurement of 1000 nos. blankets for distribution among : ANNEXURE-VIII
- Si 4.31 4.2 0. 4.20 4.20 Di let
5 Aas people residing in the vicinity of Dudhichua Area gt g VD s Canpisted (pg: 1-3)
9 2023-24 VOcannalTrammg in Mo.tor_Rewmdmg and Maobile Singrauli 4.00 313 0.00 313 313 Direct Completed ANNEXURE-IX
Repairing for rural youth in villages under CSR {pg: 1-3)
Financial Assistance to NCL funded schools for providing i . = APPROVED AND
1 = S | 457.88 457.88 0.00 457.88 457.88 d
0| 20245 | sucation o Non-NCL wards urider GSR i 1 5 Direct | Completed | 50kep By HQ
Construction of 10 nos. community hall (Type-3) in . District Adm. . ANNEXURE-X
- 3 li 5.00 75.00 1.64 16.35 197. ; !
* 02 different Gram panchayats in Singrauli in Chitrangi block . Singrau A = 18 % 923 Singrauli Oneaing (pg: 1-9)
MP Paorv
i x S TRt Kshetr Vidyut .
i |1 s (R e e pleotniostion At SIS e Singrauli | 5307.00 4551.84 315350 | 839.80 3993.30 Vitran Gngoing: | AWIEGRE-N
households in Chitrangi Block Dist. Singrauli Company (pg: 1-10)
Singrauli
13 2024-25 |Organization of a health camp in village under CSR Singrauli 1.88 1.42 0.00 1.42 1.42 Direct Completed ANNERLRE- K
— (pg: 1-6)

MAMAGER (CD)
NIINKICHIIAAREA


HP
Placed Image
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_- Statement of_activities for the FY 2025-26 in Du_dh_icl_rluai Area

= - - ‘ s
= g Expenditur .
sL | Sactioned | Awarded tE:I‘Ip :rl‘ili:‘ur: ::;;’L::Ia“ e including | i lMode of z;e:;:ti:;us.
No. | Sanction Year I_Name of Project/Activity District i;f;;unttm f:r::}un‘ {in year March fu_r FY2025- adv_anr.: : !E“m E— ::Inn'uzr:a:; x Ongoing/ Not Remarks
| | 2025 26 wﬁ zuzus-zs . . Started
1 2 N f S 5 L . T 10 101410 | .. 15 16
Financial Assistance for plantation
drive at 19 different spots in : : District Adm. ANNEXURE-XII
3 2025- | 4. 4.96 0.00 4, 496 4.96 |
! ep Singrauli district through seedball | Singragt " 3% - Singrauli KRR (pg: 1-3)
‘broadcasting technique | |
= i | £l S = JERCY = e | =
|Procurement of basic amenities |
' and educational material for Non-
2 | 2024-25 |funded schools of NCL runningin | Singrauli 4.07 4.06 0.00 4.06 4.06 4.06 Direct Completed ANTEX_U&E)—XN
|operational area of Dudhichua . PE:
|Area ' |
‘Supply of Mosquito nets for _
5.1 agas.g [dstiution among peoble Singrauli | 2.00 | 198 | 000 | 198 | 198 | 198 Direct | Completed N
residing in the operational area of (pg: 1-2)
Dudhichua Area’
|
| Supply of water cooler along with
¢ 202526 |ROin Shaktinagar Railway Station, | **"°>"°""| 089 | 089 | 000 = 089 | 089 | 08 | Direct | Completed ANTEX,“l‘f;W'
'Sonebhadra (UP) | PE
| by -z} | ot = IS LA _—
— .
Financial Assistance for organizing st
5 | 2025-26 |of a Sports Tournament in Sinraull | 100 | 100 | 000 | 1200 | 100 | 100 |DEtICEAM. o pleted | ANNEXUREXVE
2 : Singrauli (pe: 1-2)
Singrauli I
! 4 - ! N —————
Installation of solar pumps in 33 | '
|Nos Gaushala established under | District Adm. | ANNEXURE-V
- i li 60. | 87 54.32 : } .87 |
s 2023-24 Mukhyamantri Gausewa Yojna in Singrauli 0.36 54.8 0.55 0.55 54.8 |~ Singrault Completed [ (pg: 1-14)
Singrauli District |
Construction of 10 nos.
| 7| 202021 i‘?mm””'“’ uall ypei3iin Singrauli | 275.00 | 250.00 | 197.99 | 5200 | 5200 | 24999 | _RE% | completed |  ANNTXUREX
different Gram panchayats in | Singrauli I (pg: 1-9)
\Singrauli in Chitrangi block . 2 o i

jo|ufr?é
U (1&1:?!)
7T 8
MANAGER (CD}
DUDHICHUA AREZ
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: Statement of activities for the FY 2025-26 in Dudhichua Area »
| . | | i3 L : L e : 2 e S Y o
| r !Expenditur .
| st ) | » Sactioned | Awarded ;Tr:r:ti:u: :;:I;nv:::n ‘e including Total Mode of ) 2;::?:;‘:;”5‘
| No. Sanction Year Name of Project/Activity » District Amount{in Amount (in year March for FY 2025- a.dv.ance& Expenditine lrl:!plmentlun Ongoing/ Not Remarks
lakh) lakh) 2025 2 liability in | Direct or Indirect
| FY 2025-26 S
|
—I 2 A ] 3 i 4 5_ - J 1] ] 7 = a == 10 B ‘ i 10.=]’+;.0 14 i _35 i 15 P
i FilnanchNaI Ass?stafnlcng:; / ‘ | TP Roanikdat
electrification o 0s. A ; Vidyut Vitran ANNEXURE- XI
B 22- 2 . ¥ . . ‘
202223 || s in Chitrangi Block Dist. | SN872ull | 5307.00 | 4551.84 | 3993.30 | 558.54 | 558.54 | 4551.84 company Completed Vi ez |
i (Singraul 2 | _ | \, JOPREE |
| Making arrangement for providing ' l
9 | 20256 |Potable drf'nl'ung‘ water to the Sonebhadr " 086 0.86 0.00 . o a4 s Completed ANNEXURE-XVIII
people residing in the vicinity area | a/Singrauli (pg: 1-9) i
| |of Dudhichua Area _ ;
Organization of a health camp in . : ' ; [
w | 2024-25 village under CSR Singrauli 1.88 1.88 0.00 1.88 1.88 1.88 Direct Completed ANNEXURE- XII ‘
| Organization of 2 mega health ; i , <
11| 2025-26 B e = | Singrauli | 3.95 3.95 0.00 3.21 3.21 3.21 Direct Completed (pg: 1-6)
i \Construction of Public Toilet near Yorabindi Tenderfloateo; ‘
12| 2025-26 |Maa Jwala Mukhi Temple in £ 4.95 3.47 0.00 3.47 0.07 0.07 Direct Ongoing  |successfully. Wark
[ Shaktinagar (UP) ) \ Ongoing. |
Sab Sakshar- deficit grant to NCL : : | | | 2 Approved and Booked |
1 - : 47. 4 ; : : |
3| 2025-26 funded School,DCH Singrauli . 347.80 | 347.80 0.00 347.80 | 347.80 | 347.80 Direct Completed by HQ
e . | Tender float i
sty T d 2 times,
IOIrgamzatron of Nutrrtu?nal camps However due:o teclh:;al
|with the focus of reducing IMR . issue the tender was
14 | 2023-24 |(Infant Mortality Rate), MMR | Singrauli | 19.89 | 19.89 0.00 19.89 0.00 | 0.00 Direct Not Started | cancelled. Approval has
(Maternal Motrality Rate) & | beentaken to float the
Malnutrition in vicinity of NCL | Tender through GeM pmal‘
- - o i sl bl =4 . [ ance again. B
[ R | _ Total Expenditure - 977.67 N —_—
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

—Appe OAXO, 107 Of 2026 -

Inre:

Raghvendra Pratap SO 0 i
. Petitioner/Complainant
VERSUS ’ : ; ‘
St:ate Of,ytta,!'PradeSh & OES Defendant/Respondent/

. : e : . : . Accuscd:
KENOW ~ ALL . to . whom  thes¢  present - shall  come - that  I/We

Aoy Komay ch o\uLL-egm the above named L oflycan
do'her‘;::;i appoint (herein after called th advocate/s) to be my/our Advocate in the above

noted case & authorize :-
Mr.Pradeep Misra, Mr. Daleep Dhyani, Advecates,
138, New Lawyers Chamber, Supreme Court of India, .
- New Delhj, Ph. :011-23070011, Mob. 9810252518, 9811070721
To act, appear and plead in the above-noted case in-this Court or in any other Court.in which
" the same may be tried or heard and also in the appellate Court including High Court subject to
" payment of fees separately for each Coutt by me/ us, . ‘ , o
“To sign, file verify and present ‘pleadings, appels cross objections or petitions for execution
. Ieview, revision; withdrawal, compromise or other petitions or affidavits or other documents
2s may be deemed necessary or proper for the prosecution of the said case in all its stages.
To file and take back documents to admit and/or deny the documents of opposite party.
- To withdraw or compromise the said case or submit to arbitration any differences or disputes
‘that may arise touching or in any manner relating to the said case,
~To take execution proceedings. . ,
To deposit, draw and. receive money, cheques, cash and grant receipts thereof and to do all
other acts and things which may be necessary to be done for the progress and in the course of

the prosecution of the said case.

To appoint-and instruct any other Legal Practitioner, authorizing him to exercise the power
and authority hereby conferred upon the Advocate whenever he may think it to do so and to
sign the Power of Attorney on my/our behalf, ' : '

AND VWe the undersigned do hereby agree to ratify and-confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts; as if done by me/iss to all intents
and purposes. ’ .
AND I/We undertake that I / we or my /our duly authorized agent would appear in the Court
on all hearings and will inform the Advocates for appearance when'the case is called.

AND I'/we undersigned do hereby agree not to hold the advocate or his substitute responsible
for the result of the said case: The adjournment costs- whenever ordered by the Court shall be
- of the Advocate which he shall receive and retain himself, B

AND T/we the undersigned do hereby agree that in the event of the whole or part of the fee
agreed by me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw
- from the prosecution of the said case until the same is paid up. The fee settled is only for the
above case and above Court. I/We hereby agree that once the fee is paid. Twe will not be
entitled for the refund of the same in any case whatsoever. If the case lasts for more than three
years, the advocate shall be entitled for additional fee equivalent to half of the agreed fee for

every addition three years or part thereof.

IN WITNESS WHEREOT I/We do hereunto set my /our hf;md to these presents the contents
of which have been understood by me/us on this 18 day of 04-..2026 ‘

(bject to the terms of fees.

(PRADEEP MISRAYDALEEP DHYANI ent

Advocate
Law Officer-1

. Lucknow

2607299

an iy o

121

Anuj Kumar Chaubey

U.P. Pollution Control Board
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